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INTRODUCTION 

I, the Chairman, Committee on the Welfare of Scheduled Castel 
and sCheduled Tribes, having been authorised by the Committee 
to submit the Report on their behalf present this Twenty-thfrd 
Report (Eighth Lok Sabha) on the Ministry of Rallways (Railway 
Board)-Reservations for, and employment of, SchedUled Castes 
and Scheduled Tribes in Western Railway. 

2. The Committee took the evidence of the repreaentatlvee of 
the Ministry of Railways (Railway Board) and Western RaUway 
on 26-11-86, 27-11-87 and 28-11-87. The Committee wish to expr8I8 
their thanks to the Officers of the Ministry of Railways (RaUway 
Board) and Western Railway for placing before the Committee 
material and information the Committee wanted In connectf.on with 
the examination of the subject. 

2. The Report was considered and adopted by the Committee on 
the 16th Aprn., 1987. 

• 4. A summary of conclusions/recommendations contained In the 
Report is appmded (Appendix-I). 

NEW Da.HI; 
April 24, 1987 
V Cliaakhcl 4, 1909 (8). 

K, D. SULTANPURl, 
ChGtnncm, 

Commtttee em the Welt"'". of Schedulecl 
Cute, ~ SchccluJed Triba. 

(~) 



CHAPTER I 

A. Organisational Set-up 

1.1 The Western Railway was set up as a Zonal RaUway on 5th 
November, 1951. It functions under the overall administrative 
control of the General Manager who is assisted by two Additional 
General Managers and a number of senior Admin.iatrative grade 
officers in charge of their departments at the Headquarters. The 
Western Railway has 8 divisions which were set u.p in. August, ~956 
and are located as under:-
---- -'-,'-----

Name of Division Headquarter at 
---'-'--- '-1. Bombay Bombay CClltra I 

2. Baroda Baroda 

3. Ratlam btlam 

•• KOla ,Jt,ota 

5. Jaipur Ialpur 

6. Ajmer AJmcr 
7. Bhavnaaar Bba~r Par. 

8. Rnjkot . RaJkot 

1.2 Eight workshops are also functioning under t,bg Railwa,. 
which are as under:-

Name of Workshop 

I. Parel (Bombay) 

2. Ajmcr 

3. Kola 

4. Dobad 

S. Pratapnagar 

6. Bhavn:tgar 

7. Civil Engineering Workshop 

8. Electrical WorkshoTl 

Headquarters at 

Lower Parol. (at Bombay) 

Ajmer 

• Kata 

Dobad 

Pralapnagar 

Dba vnagac Para 

Sabarmati 

Mahalumi (B<Jmbay) 
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1.3 The worbhop located at Parel, Ajmer and Kota are MechanI-

cal Workshops and are under the Administrative control of Senior 
Adminiatrative Level n oftIcers. 

1.4 The workshop located . at Dohad is under the Administrative 
C9Dtrol of a junior Administrative Grade Officer. The workshops 
located at Bhavnagar and Pratapnagar are under the Administra-
tive control rests with the Additional Chief Mechanical Engineer. 
Ajmer and ny. Chief Mechanical Engineer (Loco) Dohad respec-
tively. The Civil Engineering Workshop located at Sabarmati is 
under the Administrative control of 'a Deputy Chief Engineer. The 
Electric (periodical over-Hauling) Workshop at Mahalaxmi 
(Bombay) is under the Administrative control of Dy. Chief Elec-
trical Engineer (periodical over-hauling). 
B. Reservation Orders and Exemptions 

1.5 In reply to a· question as to when the Presidential orders 
reg;arding reservations far Scheduled Castes and Scheduled Tribes 
were ftrst received by the Western Railway, the Committee have 
been informed that the Ministry of Home Affairs Resolution 
No. 42121149-NGS dated 13-9-1950 was received by the then BB It 
cr Railway (which ·f()rmed the· major part of Western Railway 
from 5-11-51) under Railway Board's letter No. E47CMII4913 dated 
23-12-1950. During ~dence the Member Staff, Ministry of Rail-
ways (Railway Board) stated that the first direction in this regard 
was received on 5-u.:.m51 and implementation thereof was started 
in December, 1951 on the whole Indian Railway system. 

1.6 In reply to a question. the Committee was informed that 
the. percentage of reservations and the date from which the same 
hu been applied in the Western Railway in favour of Scheduled 
Castes and Scheduled Tribes in respect of: 

(1) Posta 1Uled by direct recruitment; 
(li) Posts 1Uled by promotion; and 

(W) Posts fllled by deputation 

are as under: 

(I) DIr,d 1(<<:r"'" 
(I) R.ecruitmCllt 00 aU Jodll baala • 

CIaaa m 
(b) Recruitment r D R.eafoaal basi, 

C .... m AJV •• 

Scbcduled ScbeduJ· Date· fn,m 
Calles . cd Trlbel .bleh ret.'! 

~tlno lot': 
roduoed 001 , 

-------------------------
121% 
1'% 
11% 
11% 

5% 5-11-1951 
71% 25·3-1910 
13 % 22-4-197. 
14 % 3-2-19'74 
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Class m 

IC 

121% 

U% 

Sf 

.5% 

7i% 

DateWIIIeA 
rescrvatloo 
iDtroduocd 

4-1-19.57 

25-3-1970 

Class n. Clas! I. Junior icale and senior Scalo 15% 7i% 10-7-1974 

(b) $erliori/)'"ClllrHllita6ility: 

All classes 15% 7i% 27-11-1972 

(iii) Posls /,durl j y Deputatia" : 

There is no reservation in POSts filled by deputation but due 
consideration is given to Scheduled Castes I Scheduled Tribes em-
ployees while ftlllng up these posts. 

I 
1.7 Asked to state the categories of posts in the Western Ran-

way to which reservation orders do not apply and the reasons 
thereof, the Ministry of Railways have furnished. the following 
information: 

"The reservations do not apply for the following posts being 
aooeadre tenure posts: -=-
81,' No Catetar)' ScaleRi. . (It) 

1 Viallanco Inspector 4~ 
2 Do. 

~ 3 Do. 
4 TraQlportatlon Instruotor 425-640 
S Do. "'S-700 , Do. .5-'0-750 , TraDSpOrtatioa IDstructor. ~ 

8 Ooods IDItrUcton .c.zs....64G 
t Do. 4SS-1OO 

10 Do. 550-750 
II CoacbiDa Inalractora 33O-SfO 
12 Do. W 640 
13 Do • .,S-1OC) ---
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SI. C~tesory Sc .Ie 
No. {R) 

14 Telearaph Instructors 330--480 

t5 Do. 42S~ 

16 Statistical Account Instructor 550-900 

Do. 

17 Mechanical Instructor • 455-700 
18 Do. SS~7S0 

19 Do. 700-900 
20 Engg. Instructor SSO--750 
21 Statistical Instructor 425-700 

22 Do. 455-700 

l3 1)0. SSO-750 

24 Electrical Instructor SS~7.so 

2S Do. 700-900 

26 HJDdi loatrQctor 42S~ 

21 Aaliatant 1.cictUlW S.tO--7S0 

28 Senior Lecturer '1OO--9OG' ' 
---

The above mentioned posts have been exempted from the pur-
view of reservation rules as these are tenure posts and are ftUed up 
by drafting employees from different departments and cadres. Due 
consideration is however given to deserving SC/ST candidates :while 
filling up these posts. 

1.8 As regards the number and percentage of Scheduled Castes 
and Scheduled Tribes in the aforesaid categories of posts, the Com-
mittee, in reply to a question, have been informed as under: 

liThe ex-cadre tenure posts on the Western Hallway as on 
date are as follows: 

----------- --_._-
(1) Total No. of posts 68 

Scheduled C.astes 4.:6% 
Scheduled Tribes Nil 

(2J Locturers : Total No. of posta 23 
Scheduled Castes 1-4% 
Scbeduled Tribes Nil 

(3) Vigilance & Enquiry In<prclor5. 
Total No. of poStS 23 
ACluallr, filled 22 
Schedu cd Castes 2-9% 
Scheduled Tribes Nil"' 

.- ---'--- ----_._------
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1.9 When the Committee desired to know why the reservation 
rules had not been made applicable to certain categories of posts 
i.e. tenure posts e.g. vigilance inspectors, lecturers etc., the Member 
Staff, Railway Board replied during evidence as under: 

"The reservation rules are contained in Brochure for reser-
vation for Scheduled Castes and Scheduled Tribes pub-
lished by the Deptt. of Personnel. In Chapter III it is 
clearly stated that with regard to deputation posts, those 
will be excluded from the rules. Reservations do not 
apply to vacancies filled by transfer or deputation." 

1.10 In a written note subsequently furnished to the Committee 
it has been stated that the number of officers recommended for 
deputation by Western Railway to other departments tncludine 
Foreign Assignment and the number of dfftcers actually taken on 
deputation bf other- Departments was as under:-

Year Recommended Actually TatDo OD deputatiOD 

Total lSC ST Total 

11 

11 

11 

ST 

19I4 

198' 
1986 

!IO 

111 

121 

7 

-6 

6 

J 

I 

1.11 'l'he Committee have been informed that there are twenty. 
eight categories o( posts in the We6tern Railway to which reserva· 
tion orders do not apply as these are tenure posts and are filled u, 
by drafting elIDployees from different departments and cadres. The 
Committee jUlve further been informed that out of 68 posts of Ins· 
tructors there are 4 posts for Scheduled Castel which is 6 per cent. of 
the total posts. Out of 23 posts of Lecturers, there is ODly ODe pollt 
for Scheduled l:aste which comes to 4 per ceilt. Similarly, out of 
33 posts of Vigilance and Enquiry Inspectors only 22 have actuall7 
been filled and out of them, only 2 posts are for Scheduled Castes 
which comes to 9 per cent. As regards the shaTe of Scheduled Tribes, 
it is nil in all these categories of posts. 

1.12 The Committee are distressed to note that the Reservation 
Rules have Dot been made applicable to as many as 28 categorie~ of 
posts in Western Railway including Instructors, lecturers and Vigi-
lance Inspectors, being tenure posts. The Committee have been in-
formed that according to instruriioDs issued by Department of Per-
sonnel, reservations do not apply to vacancies fiUed by transfer or 
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.eputattoa. The CoDUDittee lee DO reuon wb7 reterVatioD orden 
mould DOt apply to theIe posts. The Committee would like. the 
MiDiau, of Railways (Railway Board) to review the whole polieT 
of making :reservatioa. orders applicable in toto to all the posts itt 
eouultation with the Deptt. of Personnel and Administrative Re-
forma. ' 

1.13 The Committee are shocked to learn that there are only sis 
per cent posts for Scheduled Castes among Instructors, four per cent 
posts among Lecturers and nine per cent posts among Vigilance inspec-
tors in Western Railway. The picture is still gloomier in case of Sche-
duled Tribes who have no representation at all in any of these posts. 
The Committee cannot but conclude from this that the instructions 
issued by the Deptt. of Personnel and Administrative Reforms in 
their O.M. No. 36012/7177 Est. (SCT) dated 21st January. 1978 which 
lays stress on the fair proportion of such posts being filled by emp-
loyees belonging to Scheduled Castes and Scheduled Tribes have not 
been implemented by the Western Railway in the spirit behind them. 

1.14 The Committee, therefore. recommend that while requesting 
other Departments to sponsor candidates and selecting persons there-
from for posts to be filled by deputation or transfer in the Railways, 
the instructions Issued by the Department of Personnel and Adminis-
trative Reforms in this regard should be strictly followed in letter 
and spirit 

1.15 The Committee are constrained to note tbat in 1986, out of a 
totol of 121 officers reeommended for deputation from Westem RaD-
way to other Departments including Foreign Assignment, oDly 6 be-
long to Scbeduled Caste and one to Scheduled Tribe. Similarly iD 
1985 out of 111 officen recommended. 8 belong to Scbeduled Cute 
and 2 to Scheduled Tribe. The Committee canDot but reacb inescap-
able conclusion from these figures tbat the instructions on the 1I1Ib-
ject, which lay stress that whenever a MinistrylDepartment etc. 
proposes to depnte the omc:ersaerving in or under them to ~ ID 
or under Ministry /Department etc., the adequate number of SC/ST 
employees !hould be eonsldered along with other employees for me. 
deputation. have not been Implemented in letter and spirit. 

LIS The Committele Deed hardly Itress the Deeessity of Imp ... 
mentatioD of these instructions meticutoU81y. The Committee ..... 
commend that the Westem RaDway shoDld implement these Instnae-
tlons serapulouly and rec:ommend more and more SC/ST for dep1l-
tatlon to other Departments including Foreign Assignmeut 
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C. UG.iIoD OJIker ancI CeQ 

1.17 The Ministry of Rallwaya (Ra1J.WB), Board) In rep17 to a que. 
t:lon have stated that .the Additional ~ecutive Director, Eatablllh-
ment(R) Department of Railways acts II the L1aiJon Oftlcer for all 
the Zonal Railways for ensuring effective Implementation of reser-
vation orders. The Chief Personnel Officer In the Senior AdmiDia-
trative Grade, level I in the Scale of RI. 2500-2700(R) funcUons u 
LtaiBon Oftlcer in the Western RaHway. 

1.18 The Committee' were informed that th~re is a Cell in the 
Railway Board and also in Western Railway to keep watch over 
matters pertaining to the reservation of SCiST in the Zonal Rall· 
ways.' r~I;. 

1.19 When the Committee wanted to know about the strength of 
the Cell in the Railway Board and Western Railway and the number 
of SCs/STs in the Cell, the Member Staff, Railway Board stated dur-
ing evidence as under:-

"I will first giVe the strength of the Cell in, the Railway 
Board Office. There is one Additional Exerutive Direc-
tor, Joint Director (2), Dy. Director (1), OSO (1), Section 
Officers (2), Inspectors (2), Assistants (4), Upper DivisIon 
Clerks (3), Stenographer Grade 'D' (1), Lower Division 
Clerks (2), Total is 7 officers and 12 other stat!. 

In Western Railway there is one Senior Personnel Officer one 
Office Supdt., three Personnel llnspectors, one Head 
Clerk, one confidential Assistant, one senior Clerk and one 
record Clerk. Thus in total there are 10 persons. All offi-
cers are Scheduled Castes and one Joint Director, 18 Sche-
duled Tribe." 

1.20 When asked about the functions of SC/ST Cell in the Rail-
way Board and Western Railway, the Member staff, Railway Board 
atated:- .. " " 

''The main objective of the Cells which are there in the West-
ern Railway and also in the Board is to see that these per-
centages are reached as quickly as possible and In achiev-
ing this objective they see. because quite a lot of relaxa-
tions are permitted for various categories for selection and 
non-selection posts, whether those relaxations are being 
applied and whether various Divisions and workshops are 
In fact trying to fill up the vacancies jf they have ally 
doubts, they refer to the Board for clarifications." 
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1.21 In reply to a question the CoInIlJlUee Move JIII!en.~~ 
that theSpeciaJ; Cell in the MilWItry of Railways keeps Ii watch ,o~er 
the Implementation of t4e feservation orders fOl' Schedule,d Castes and, 

'Scheduled Tribes on thli! Raj.lways, by means of inspecti'l'lrts conducted 
by the two Joint Directors also with their Inspectors of the vari~ 
Hallway Establishments and also by means of periodical report. 
showing the statistics. in regard to the progress made in the intake 
of Scheduled Castes and Scheduled Tribes in Railway Services. Be-
~c1es, the Joint Director during his visits of Railways gives neces-
sary guidance! clarifications to the Reservation Cell on the Railway 
on the spot in the matter of implementation of the various reserv'-
tfon rules for the Scheduled Castes I Scheduled Tribes. 

1.22 In reply to a question, the Committee were informed by the 
Secretary, Ministry of Railways (Railway Board) during evidence 
that all persons employed in the SC/ST Cell look after the interests 
of SCs/STs only and do no other work and the Cell has a separate 
room also. 

1.23 The Cell in the Headquarters oiRce functions under the direct 
~ntrol of the Liaison Officer. This Cell is headed by the Senior 
Personnel Officer (Reservation). 

1.24 In reply to a question, the Committee were informed that 
Western Railway hold periodical meetings of the Liaison Officers at 
Zonal Headquarters to discuss problems relating to maintenance and 
observance of rosters for SC/ST. It was further stated that in 1984 
and 1985 the meetings were held only once each year and in 1986 it 
was held twice. 

1.25 In a note submitted by the Ministry of Railways (Railway 
Board), the Committee have been informed that the two Joint 
Directors of the Railway Board as well as Inspectors, Railway Board 
attached to SCT Cell visit various offices of the Western Railway 
to check up if the reservation rules have been properly implemented. 
It has been stated that normally two such checks in a year are re-
quired to be conducted on each Railway by the Joint Directol'll, 
Railway Board. 

I .. The CoIIUIIIttee Dote that the Speda( Cell ill die Mhdstry fIl 
a.JJways k ..... wateh over the ImpiementatioD of the Reaervatloll 
orden fOJ' SCI/STr. OD the RaiIwa,.. by means of IDIpeettoDs COD-
d1Ietett by the two .Jomt Directon aloqwitb tIae IMPeden of the 
ftIIoa aanwa,.. establ.lahments. 
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1.27 The Committee also note that the W.tenl Ballway hold 
periodical meetinp of the Li"-"; ~ at the Zonal Headquarters 
to discuss problems relatiD& to maintenance and observance of rc. 
ters for the Scheduled Caste/Scheduled. Tribes. 

1.28 The Committee are of the view that .hlle desipatiDg I.Jalson 
omeers and their periodically inspecting tbe units 8Ild reporting tbel 
progress is a step in the right direction, what infact is neecli§d II eft-
certed action on the part of the Liaison Officers in Westernltailw.,. 
to ensure due compliaDee by the appointing authorities with the 
ordel'S and instructions pertaiDin, to the reservation of vacanti .. ia 
favour of Scheduled Castes and Scheduled Tribes and other beneJita 
admissible to them. 

1.29 They shoUld also enstn'e that anomalies and dltcrepan_ 
Which creep In the maintenance of rosters etc. are not aDowed to 
stay for long but are detected and rectified quickly. 

1.30 The Committee fm'tbqo dMire that there thould be frequeat 
meetings of the liaison Oftleers at the Zonal Headquarters .. wen .. 
Divisional Hcadquarterw to eschan,. notes aDd lIOn out VarioWi pi'Olt. 
lema relating to upkeep of rosters ancI matters pertainlaa: to the 
welfare of Scheduled Castes/Scheduled Tri ..... 

1.31 Aa the .Cell ia ihe Bail-way Board has to look after a ... 
Dumber of Zonal aailway, the Committee desire tllet the preseat ltd 
Itreagth lIlay be rmewed to ensure that the Cell is able to do justice 
to the enormous work involved In various Zoaal railwu.. The COIIl-
mittee have a feeliag tbat the ataft streqth of the Cell Deeda au ... 
meatatioD at various level aad the cell should be beaded by • 
Director inJtead of ID AdditioDal Director to live it more respoJlli.. 
bility. 



CIIAPTBB D 
(1) Recruitment Procedu,.. 

2.1 In a note furnished to the Committee, the Ministry of RaUwaya 
(Railway Board) have stated that the following procedure is follow-
ed for recruitment of staft in various categories of posts in the Welt- . 
em Railway. 

(i) In class I service no direct recruitment is made at the Rail-
way's level. In class II there is no element of direct recruitment. 

(ii) Recruitment to class III is made through the agency of the 
Railway Recruitment Boards headquarters at Bombay, Ahmedabad 
and Ajmer. Indents are placed on the Railway Recruitment Board 
for recruitment in various categories, mentioning the number of 
Scheduled Castes I Scheduled Tribes candidates required in each cate-
gory grade-wise. For the artisan categories and Teachers against 
the 25 per cent quota in class III, the recruitment is done by the 
Western Railway without going throu·gh Railway Recruitment Board. 
The recruitment is done in the similar way as is done by the Railway 
Recrtiitment Board. The Railway Recruitment Board publishes a 
consolidated employment Notice in various newspapers indicating the 
total vacancies and the number of vacancies reserved for Scheduled 
Castes and Scheduled Tribes. These employment; Notices are in-
variably sent to various Scheduled Caste and Scheduled Tribes O!'-
ganisations in the areas served by the Railway Recruitment Boards. 
After receipt of the application selectlons are made by the Railway 
ltecruitment Board by written test and interview. In 
respect of Scheduled Caste/Scheduled Tribe candidates, standards 
are relaxed to the extent necessary to get sufficient number of candi-
dates to confonn to the prescribed percentages. 

(iii) Class IV-Recruitment to Class IV serVices is made by the 
Railway Administration at the Divisional and Workshop level. 

2.2 In the caSe of Workshops, it has been stated that Employment 
~otice indicating the total number of vacancies and the number out 
of them reserved for Scheduled Castes and Scheduled Tribes is 
issued. Copies of the notification are invariably sent to the various 
recognised Scheduled Caste and Scheduled Tribes Associations. 
Wide publicity is given by exhibiting the notices outside the Railway 
omcers. Selection is made by a Committee of three omcers includ-
ing one from the Reserved community and one non-cffic!al member. 

10 
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2.3 On the Divisions, in accordance with the extent orders, re-
.c:ruitment is made by screening of casual labourlsubititutes by a 
Screening Committee of three officers including one from the Reserv-
ed community. Reservation quotas for Scheduled Castes and Sche-
duled Tribes are strictly observed.. 

Provision exists for direct recruitment of Scheduled. Castes and 
Scheduled Tribes, if the number recruited by screening the casual 
labourlsubstitutes falls short of the prescribed percentages. 

2.4 In a note furnished to the Committee it has been stated that 
the Railway Recruitment Boards advertise the reserved posts along-
with general ones through daily newspapers in English as well .. 
in the concerned regional languages. Copy of the advertisement 11 
also sent to the EmploYment Exchanges. In case of recruitment in 
Class tv categories copy of Employment Notices are exhibited on 
Notice Board 'Of Division I Workshop I Unit and pub1is4ed in Gazette 
alongwith proforma of application form. 

2.5 In reply to a question the Committee were informed that wblle 
notifying the vacancies, the Railway Recruitment Boards give exact 
number of .vacancies reserved in favour 'Of Scheduled Castes and 
Scheduled Tribes in the advertisement and also in the requisition 
5ent to the concerned Employment Exchanges by the DivilionlWork-
shops. 

2.6 It has been stated in a note that the reasons for rejection of 
any candidate for recruitment to class nI posts are not given by 
Railway Recruitment Board to the candidates. . 

2.7 Under special circumstances, General ManagerlWestern Ran-
way is empowered to recruit directly candidates against reserved 
quota. 

2.8 &J regards the role of Employment Exchanges in recruitment 
of technical posts, the Ministry of Railways (Railway Board) bave 
stated in a note as under:- . 

"The role of the employment excbangle is llm1ted only to 1J)OIl-
sor eligible candidates as and when they are asked to do 10 
either by the Railways or by the Recruitment Board for the 
various categories of posts for which recrUJtments is pr0-
posed to be done either by the RallW8Y or RRB. " 

2.9 In 8 note submitted by the Mintstry of RaUW8)'J1 (Railway 
Board) the Committee have been informed that durin', the last three 

~:.S4S LS-2. 
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'- recruitment years i.e. 1983, 1984 and. 1985, DO 5CjST candidate w_ 
appointed through sports quota. The po11iOD of pandidatea appointed. 
through sports quota is stated to be as under:-

Year 

1983 
1984 
1985 

Class ill 

29 
24 
24 

sc ST 

CaaIV 

0eDI. 

54 
70 
79 

sc ST . 

2.10 The Ministry of Railways (~way Board) has furnished .. 
statement showing the Recruitment Railway-wise (Western Railway) 
of Scheduled Castes and Scheduled Tribes and selection posts fillect 
during the year ending 1.4.85 to 31.3.86 as follows:-
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-2.11 In reply to a question, the Committee have been informed. that 
normally the SCIST candidates are called for interview on a separate 
date in ";parate block. However, where the number of candidates to 
be interviewed. is less, SCIST candidates are called 011 the same da, 
alongwith others but they are interviewed in a separate batch ahead 
.f otben • 

....... 
2.12 WbeD the Committee desired to know whether there W8I 

any apeement between the Western Railway authority and the Em-
ploye. Aaociation, the Member staft, MiniStry of Railways (Rail-
war Baud) atated during evidence that there is no such agreement. 
We haft DOt entered into any agreement with the Union or Assoc1a-
tioD. 

2.11 ID reply 'to a question whether the vacancies were noWied 
Oft!' AD IDdIa Radio and Television for giving wide publicity, the 
Membel' ltd, Ministry of Railways (Railway Board) stated during 
evidence .. under:-

-About using All India Radio, these instructions already exist 
and the Railways are following these instructions. We 
reiterate them from time to time. I think, 'Doordarshan' 
is not there. We will issue instructions that Doordarshan 
also should be utilised." 

2.14 When the Committee desired to know whether the Western 
Rall'Wa7 bad any liaison with the Indian Technological Institutes and 
ITIa for the types of personn£'l required for the Railwav Workshops. 
the MelDber Itaff, Ministry of Railways (Railway Board) stated .. 
under".-

-rbJa liaison is being maintained with the ITJs. Whenever we 
have any pro'gramme for recruitment of se I ST candidates. 
'" are sending our o~cials to the various areas; particu-
larly in Western Railway, our inspectors and other officials 
working in that Division go to Ratlam tribal area and make 
special efforts to contact people and recruit them. That S-
how we have come to 7.1 percent in the last few years. 
Earlier it W88 hardly two percent." 

2.15 When the Committee enquired whether the Western Rail-
way authorities visited the Campus of the TITs and ITIs to get the 
nquJred candidates as per assurance given durlrig tbe study tour of 



l~ 

the Committee, the Member Staff, Ministry of Railways (Railwa, 
Board) replied as under:- . 

"Copies of our notifications are sent to the principals of . the 
Colleges and the technical training instltutt:s. Sometllul 
our officers are also visiting them. There may be need to 
send them more often. We have ro increase our efforts 1n 
that direction and we will do it. II 

2.16 In a note submitted by the Ministry of Railways (Railway 
Board), the Committee' have been informed that:-

"All candidates general as well as Scheduled CuteIScblduled 
Tribe are given minimum 21 days notice for .ppeutng in 
an interview and 4 months period for joining the post." 

2.17 When the Committee desired to know about the procedure 
followed for verifying the eligibility certiflcates of SC/ST candidates, 
the Members Staff, Ministry of (Rallway Board) stated .. UDder:-

"In this connection we have got a prescribed proforma whicl 
is fllled for certification of the candidate'. cute and tb 
minimum person who can sign is Tehsildar of the area. Il 

..",. the case of a doubt that somebody is not 'glvtng the correct 
picture then a reference is made to the District Magistrate.'" 

2.18 In reply to a question whether in Western BaDW'Iy any 
cases came ro notice where candidates were appointed f:III tbt ball of 
false certiflcates, the Member Staff, Ministry of RAilw.,. (RailWa1 
Board) stated that there was no such case. 

2.19 As regards the time lag between the date of advertisement .. 
regard to posts which are not flJled through the Railway Recruftmet 
Board, the Committee. have been informed in a note that the tim. 
taken for recruitment by the Railway for various caregories ran ... 
from 2 months to a year depending on the number of vacancies aDd 
mode of selection. 

2.20-21 The Committee have been informed during evidence that ' 
the Western Rafiway authorities pay visits to lhe campus of the 
1.1. Ts and I. T . Is to recruit Scheduled Caste and Scberuled TrIbe 
candidates . 

Z-Z2 The CommIttee trust that 8. per ~ Ihen to them 
the Western RaIlway would IIeIld theIJI oftleel'll to the trlhal areu 
_d the campus of the IITs and ITIs more frequently to ret the re-
quired penonnel for various workshops ad th .. wipe eat the hat'k-
lor of SC/ST emploYeM. 
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2.Z3 The C.ommittee Dote that the vacudes in Western BailwaY 
were Dot DOtified over Television for giving wide publicity. The 
Committee recommend that the service of Doordarshan. 
should also be utilised for eivina widel'l publicity to vacancies for 
teelmieal posts as per the aJ8Ul'8Dee given by the Secretary. Minis· 
try of Railways (Railway Board) during evidence. 

2.240 The Committee are distressed to notei that during the fin· 
udal year ending 1586, the number of Scheduled Caste and 
Scheduled Tribe candidates selected in recruitment and in the se-
lection posta fUled were far too short of the prescribed quota both 
in Group 'C' and Group 'D' posts. The Committee recommend that 
concerted efforts should be made to fill up the prescribed quota of 
Scheduled Castes and Scheduled Tribes by taking necessary steps· 
immediately. 

. 2.ZS The Committee are unhappy to note that during the three 
recruitment yeai'll i.e. 1983, 1984 and 1985, no SCiST candidate was 
appointed through the sports quota in Class DI and IV posts. The 
Committee cannot but express their surprise and dismay that eV'en 
in ClaSs IV posts which are mainly filled by Scheduled Caste/Sche-
duled Tribe candidateS, Dot a single SC/ST could qualify for IIII-int-
ment through the sports quota. 

2.M The Committee desire that the polley for recruitment 
through Sports quota should be reviewed forthwith and ways and 
means devised forbaducting at least ten to fifteen per cent Scheduled 
Castes/Scheduled Tribes employees in the Western Railway through! 
sports quota. 

(Ii) Departmental Recruitment Committee/Selection Boards 

2.27. In a note submitted by the Ministry of Railways (lWlway 
Board), the Committee have been informed that the Selection Board 
on the RaUway for promotional selections comprise 3 members in-
cluding ODe from the reserved community. However, the Selection 
ny the Ranway Recruitment Board are conducted by a Committee 
comprisiDg 21 or 4 members including one belonging to Scheduled 
Castell/Scheduled Tribes and one from minority community. 

2.28. In reply to a question whether at the time of recruitment I 
promotion, the Selection Committee consists of one SCIST member, 
the GeDeral Manager, Western Railway stated that there was always 
one SCIST member in the Selection Committees for promotionl 
recruitment. 
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2.29. When asked whether the Selection C9JlUDlttee of the Railways 

is a permanent one, the Serretary (Railway Board) stated as 
under: - I I '!.a:. .. 
~ 

"Whenever. selection is ordered, a particular Committee is 
appointed. We constitute Committees for both recruit.-
ment as well as selection for promotion." 

2.30. In reply to a query whether SCIST member of the Interview 
Board was allowed to sit in the Interview Board meant for general 
candidates also, the witness stated that "the same Committee or the 
Interview Board interviews both the general as well as the reserved 
quota candidates. The same members sit in the Board." 

(iii) Special. powers of General Manager 

2.31. The Committee have been informed' that the direct recruit-
ment to class III services is made through Railway Recruitment 
Board. 

2.32. Whenever Railway Recruitment Board express its inability 
to recommend adequate number of Scbeduled CasteslScheduled 
Tribes candidates, the Railway Recruitment Board advertise the posts 
again or advise the Western Railway to make recruitment directly. 
Under the Special circumstances, General Manager, Westem Rail-
way is empowered to recruit directly candidates against the reserved 
quota. The statement indicating the details ot such selection con-
ducted during the years, 1983 and 1984 and the 'number recruited as 
furnished to the Committee is as under. The time taken. for weh 
recruitment varies from 12 months to 15 months. 

No. of candi- No. of caDell- No. or candI-
dates recommen- dates &Dotted datee joiDed 
dec! durin. the to DIviIiODII 
Year Unltl 

1983 1984 1983 1984 .983 1984 
-

SC ST SC ST SCSTSCSTSCSTSCST 

Appnotice . 
TraIn B.amiDer 

7 1 7 1 2 -

Appreatice Mechanic 14 10 4 14 10 4 2 - 5 

PIwmacist . 2 2 2 -
SUaoarapber 2 - 2 2 2 2 2 
Std'Nune . .- 1 
TefICIOr . " " 4 " " 4 
Mldwifo I - - I -
Typjst . 2 2 - - 2 2 2 2 -
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2.83. In reply to a question, the Member Sta1! Ministry of Rail-
ways (Railway Board) stated during evidence that the General 
:Manager of Western Railway used the special powers of recruitment 
five times during the last three years. 

2.34 The Committee note that in case the Railway Rec:ruitmeDt 
Board Is unable to recruit and rec~mmend requisite numbel' of Sehe-
duled Castes and Scheduled Tribes against the indent placed by 
Western Railway for reserved. vacancies for class ,III posts, the Gene-
ral Manaarer, Western RaUway can exercise his speei~ powers to-
make recruitment of Scheduled Castes and Scheduled Tribes from 
the open market to wipe out the shortfalls. The Committee are, how 
ever, concerned to note that the time taken for such recruitment 
varies from 12 months to 15 months which is too much. 

2.35 The Committee recommend that the General Manager, West· 
ern Rallway, should exercise his special powers for recruitment and 
Ht the process for selelction of Scheduled Caste/Scheduled Tribe 
candidates in motion Immediately after receipt of intimation from 
the Railway Recruitment Board about their inability to sponsor or 
recommend the l'equisitfoJ number of Scheduled Caste/Scheduled 
Tribe candidates to rul up the reserved vacancies so as to minimise 
the time lag in recruitment and safeguard the interests of Scheduled 
Caste/Scheduled Tribe persons as far as possible. 

2.36 The Committee are surprised to note that in 1983 not a single 
Scheduled Tribe candidate was appointed in any of the five cate-
gories of posts viz. Apprentice, Melchanic, Pharmacist, Stenographer, 
Staff Nurse and Midwife and in 1984 not a single Scheduled Tribe 
wall appointed in any of the six categories of posts viz. Apprentice, 
Pharmacist, Stenographer, Tracer, Midwife and Typist under the 
special powen of General Manager, Western Railway, in spite of a 
large shortfall of 1620 Scheduled Tribes in category 'C' posts under 
which all afore-melntioned posts fall. The Committee woud like to 
be informed of the precise reasons for not appointing Scheduled 
Tribes for these' posts under the Special Powers of General Manaarer. 
The Committee recommend that in future the General Manager 
should exerelse his special powells liberally to make recruitment of 
Scheduled Castes/Scheduled Tribes from open market to wipe oat 
the shortfalls. 

2.37 The Committ~ also n. that a large proportion of SCs/STs 
recommended for appointment WIder special powers of General 
Mana,er did not join Western Rallway. The Committee would like 
the Western Railway authorities to Bnel out the predse rea. .. 
therefor ad Inform the CommIttee aeeordin,ly. If the time takeD 
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la eompleting the reeruitment process is too 10 .... clue to which the-
e.nelidatoa who apply for the posta ill Railway. pi employment la' 
the nleantime elsewhere, the Railway Ministry should look into ru, 
aspect in depth and take .~table remedial . mealUl'e!ll Immediately 
Uld Worm the Committee of the action taken. 

(iv) ReCT1Li.tm~n.t of casUal labour 

2.38. In a note submitted by the Ministry of Railways (Railway 
Board), the Committee have been informed that the total number of 
casual labourers engaged on the Western Railway and the number 
of Scheduled Cutes and Scheduled Tribes amongst them as on 
1-3-66 is as under:-

Total 

21750 

Scheduled Caste 

1804 

Scheduled Tribe 

1439 
2.39. In a note furnished to the Committee it h8$ been stated that 

while engaging casual labourers, the roster for Scheduled Cute I 
Scheduled Tribe is not maintained.' However, the recruiting authori-
ty is required to ensure adequate intake of Scheduled Castes and 
Scheduled Tribes as per percel1tage prescribed i.e. 11 per cent and 
14 per cent respectively 10 that there is no difficulty at the time of 
their regular employment aecording to the quota reserved for them. 

2.40. The Committee have further been informed that casual 
labour on the open line on Railways are treated as temporary after 
continuous employment of 120 days. This entitles them to almOit 
all the service benefits which a regular temporary employee geta 
such as time scale, leave, Railway passes/PTOs, medical facilities etc. 
After continuous employment of 180 days, casual labour on the pro-
ject are granted consolidated monthly wages at the minimum of the 
relevant scale plus dearness allowance thereon and nine holidays fn 
a year. I I I' ",,,,,-'1 ~ 

2.41. It has also been recently decided that project casual labour 
also should be treated as temporary after putting in continuous aer-
vice of 360 days. This decision, would however, be implemented in 
phases over tlie next three years, the benefits being given immedia-
tely to those with longer periods of employment as casual labout'. 

2.42. Casual labour (open line as well u project) are considered 
for absorption in regular employment on the bula of their total ser-
vice as casual labour subject to their poeaessfng the requisite quall-
ficatioDB. To facWtate such absorption, at present vtrtually all 
Taeancies in Class IV (with a few exceptiona'like compasaionate-
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-.appointments and recruitment in Workshops) are filled by screen-
ing of casual labour and substitutes. On such absorption they are 
governed by the same conditions of service as admissible to other 
regular temporary employees. Half the service y;endered by them 
as casual labour from the time they are treated as temporary is also 
reckoned towards retirement benefits. 

2.43. When the Committee desired ro knOw about the procedure 
for retrenchment of casual labour and whether the Western Railway 
and its various workshops had ever retrenched SCIST casual labour, 
.the witness explained during evidence as under:-

"Casual labour is engaged for certain projects. When the work 
in a particular project is completed, they stop working 
and when the next work comes, the same people, accord-
ing to seniority,· are taken. This procedure is rigidly 
followed." 

2.44. The Committee noted that after completion of 120 days, the 
Railways gave them the regular scale of pay without appointing them 
against regular vacancies. When asked why it was so, the Member 
Stat! Railway Board stated:-

"This is related to a Supreme Court judgement where our aim 
is to give equal pay for equal work or same work. They 
get the same )Vages as regular employees. Even though 
vacancies are not available, they keep on getting all the 
benefits which the reguJar employees get." 

2.45. When asked about the mode of recruitment of casual labour 
particularly in Group 'D' services in Western Railway and its various 
workshops, the General Manager, Western Railway replied "we 
always have Committee of three people to £0 into the seleotf.on of 
these people. One of them is either Scheduled Caste or Scheduled 
Tribe." 

2.46. The representative of the Ministry of Railways (RaUway 
Board) stated during evidence that the c&SU.u labourers are employ-
ed in civil engineering, electrical engineering signal and telecom-. , 
murucatlon departments of the Western Railway. They are always 
in Group 'D'. 
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2.47. When the Committee enquired after how many years of 
service, the Western Railway regularise the casual labourer, the 
witness clarlfted as follows:-

"There is no fixed period. But their pay scales ~ brought 
on par with the normal scale after 120 days of continuo\W 
working." 

2.48 The Committee note that in the matter of en.aremeat of 
casual labour lAO roster is required to be maintained but at the time 
. of making recruitment the eoncerned authorities are required to 
eno;ure adequate intake of Seheduled Castes and Scheduled Tribes .. 
per percentage prescribed i.e. 11 per cent and l' per cent respectively 
80 thut there is no diGiculty at t"e fune of their recular employment 
RccOrding to the quota reserved 1ft them. 

2.49 The Committee also note that recruitment to Clasa IV Hr-
"ice is made by screening available casual labooren/lI1Ibstltutes In 
the Western Railway and if requisite number of Scheduled Casto 
and Scheduled Tribe casual labourers/substitutes is not availablo to 
fill the ""can(";es reserved for them. recruitment is made from the 
open market. 

2.50 The Committee have been informed that as on 1-3-1985, OR the 
Western Railway out of 21750 casual labourers. 1804 are Scheduled 
Cast. i.e. 8.%9 per cent and 1439 are Scheduled Tribes leo 6.81 per 
cent. It shows tltat at the time of eDKagement of casual labour pro-
per care has not been taken to ensure adequate intake of Schedul.d 
Castes and Scheduled Tribes 85 per percentqe presc:ribed. The 
Committee th('refore, recommend that in future earneat elorts 
should be made by Western Railway to enrage at least 11 peJ'l cent 
Scheduled Caste and 14 per cent Scheduled Tribe casual labouren 
So that at the time of aereening thel casual laboUl'el's for ftIlin, Class 
IV polliA apinst regular ~aneies, there is no dearth of SC/ST can-
didates from amoDpt the casual labourers. The Committee also re-
~ommend that while regalarisin~ the casual labourers as Claas IV .. 
staa, the shortfall in their intake abould be made good 1)y recrultiul 
SC/ST C':andldates from the open market. 

2.51 The COlnmittee recommeacl that the anthorltt. concflrned 
should induct one Scheduled Caste/Scheduled TrIbe oftlcer of equl. 
YUeat nmk In the screening committee to to safeguard the interests of 
Scheduled Castes and Scheduled Tribes. 
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B. Rai1tcall Recruitment BOClr" 

2.52 In reply to a question about the composition of the Railway 
Recruitm.t Board,. the Ministry of Railways (RaUway Board) have 
in a written note submitted to the Committee have stated that the 
Railway Recruitment Board is composed of (1) Chainnan (2) 
Member Secretary anci (3) Assistant Secretary. 

2.53 There is one Member of reserved community appointed ill 
each of the Railway Recruitment Boards at Ahmedabad and Ajmer. 
However, at present none of the Members at the Railway Recruit-
ment Board, Bombay Central belongs to the reserved community. 

2.54 When the Committee desired to know why it was so, the 
General Manager of the Western Railway stated that as per the. 
existing rules there was no reservation in this and the persons 
were selected through UPSC . 

. 2.55 In this regard the Committee have further been infonned 
that the function of the Railway Recruitment Boards is to recruit 
Class In staff as per the indents placed by th~ R~lway jRailways. 
The candidates from reserved communities are recommended 
against vacancies earmarked for them as per the indents placed by 
Western Railway who are maintaining the roster registers. 

2.56 The Railway Recruitment Board is not competent to give 
relaxation in the minimum qualifications laid down for each cate-
gory of posts. However, the Boards have full discretion to recom· 
mend Scheduled Caste/Scheduled Tribe candidates, who may 
obtain lower place in the merit list, without detriment to tbe 
minimum ItandardJ of efficiency in the Administration. 

2.57 In reply to another question, the Committee have been 
informed that the time lag between the issue of advertisement by 
the Railway RecrUitment Board and the final recruitment varies 
from about six months to one year. However, in non-technical 
popular categories where the number of candidates involved is 

.. large, time lag becomes more than a year. 

2.58 When the Committee desired to know the reasons for 
unduly 10lIl time taken in recruitment of non-technical popular 
categories, the General Manager, Western Railway stated during' 
evidence as under:-

"In the last few years, certain problems have been delaying 
the process of recruitment. We have appointed a Com-
mittee to suggest how the recruitment time can be~ 
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reduced.. We hope to reduce this time after the report 
is made available to us." 

2.59 In a note furnished to the Committee regarding role of 
Employ!nent Exchanges in the matter of recruitment to various 
categories of posts in Railways, it has been stated- that the role of 
employment exchanges is limited only to recommend suitable 
Qndidates as and when they are asked to do so, for recruitment to 
kchnical categories like artisans. -

2.60 When the Committee asked why the employment exchangell 
iio not recommend suitable candidates for non-technical categories, 
the General Manager of Western Railway clarified during evidence 
as under:- -

'-rhe Railways are only recruiting for posts like artisans. The 
non-technical posts are recruited by Railway Recruitment 
Board. In the case of Railway Recruitment Board both 
technical and non-technical people are recrtdtE'd by them.'· 

2.61 In a written note submitted to the Committee regarding 
sending appointment letter! to SC/ST candidates it has 
been stated that the interview letters I appointment letters are sent to 
Schedule Caste I Scheduled Tribe candidates alongwith passes by 
registered posts by the Railway Recruitment Board as well as by 
the Railway. In case of local candidates interview!oppointment let-
ters are deUvered to the persons concerned in case not received by 
dak on proper identification. 

2.62 Ministry of Railways (Railway Board) have stated that tol-
lowing newspapers carry the advertisements from th\! Railway Re-
cruitment Boards. -

Headquarter of Rail· Name of EqUsb 
--y Recruitment Newspapcn 
Board 

Name or RetlonaI lanlUQl Newtpapar. 

1 3 --
1Sombay 1. ladian a.- I. Lobatta (MaratbO 

l. Nqpar 11II1II l. Oujarat SamaclwCOIdaratf) 
3. BmpIoymeat 

News 
3. Nav Joytl (Hjoctl) 

4. Bmp\oymeat Newt (H1Dd1) 

5. Bmploymeot Newt (Urda) 

'- Hind ..... (l1DdbI) -- .- . 
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2 3 

1. Times of India 1. Sandeab (Oujarati) 

2. Indian Express 2. Oujarat Samachar (Oujarati) 

3. Employment 
News 

3. Saurashtra Samachar (Oujarati)· 

4. Phool Chhab (Oujarati) 

1. Times 

,. Rozpr Samachar (Oujarati) 

1. Dainik Nav -Jyoti (Hindi) 

11. Employment News 2. Rajasthan Patrilta (Hindi) 

3. Nyaya (Hindi) 

4. Hindu (Urdu) 

--------_ ... _------ ------.-.-------~ 

2.63 The Committee have also been infonned that the copies of 
advertisement for recruitment are sent to the AssociationslOrgani-
aations nf Scheduled Castel Scheduled Tribes and also to the Members 
of the PIU'liamentary Committee on the Welfare of Scheduled Castes 
and Schf~uled Tribes. . 

2.64 When the Committee asked whether the Railway Recruit-
ment Board of Western Railway assigns any reason for rejecting 
SC/ST candidates, the Secretary, Railway Board stated during evi-
dence thRt the system of advising anybody at the moment is not 
there under the rules. 

When 1he Committee enquired whether the SCIST candidates were 
informed of their passlfail results, the witness informed the Com-
mittee that SCIST candidates were infonned of their results not 
officially but by some other methods. 

2.65 The Committee note that reeruitment for Class m posts 
Including those reservdd for Scheduled Castes and Scheduled Tribes 
for the Western Railway is made by the Railway Reeruitment 
BMrds (UB). They also note that although UB havel no power to 
relax minimum qualification. prescribed for such posts, they have 
full discretion to recommend SC/ST candidates who may obtain 
lower place in tlte merit lilt without detriment to the minimum 
Itudards of emtiency in the Administration. The Committee re-
eommen·1I that the Railway Recruitment Board should exercise their 
4Jscretlan more ~ten though judiciously, to improve the intake of 
SC'ST clndidates in C1asa m posts, to the maximum. extent possible. 
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Z.66 Tht!t Committee are distressed to note that at present DODe of" 
the members of Railway. Beeruitment Board. Bombay Central. be· 
10IIII to the reserved community. The Committee recommend that 
atleast one SCjST member should be appointed in each of the Rail-
way Recruitment Boards of the Westem Railway. 

2.87 The Committee have been informed that the time la, bet· 
ween tb,e irosue flf advelrtisement by the Railway Recruitment Board 
and the final recrtPtment varies from about six months to one year 
and in non-popular technical categories like Clerks and Stenoera. 
phers etc. where the number of candidates involved Is large, time 181 
is m~re than a year. 

The Committee, therefore, recommend that Railway Recruit:' 
ment Bonrds shuuld (i) make recruitment to non-technical categories 
annually on a programme basis without waitin, for aetual indents 
from the Railway (ii) computerise recruitment work and (iii, aur· 
ment the !lta« stren,th of the Railway Recruitment Boards with a 
view to reducing such tim8 I8&'. . 

2.68 The Committee desire that the Railway Recruitment Board 
and other recruitment authorities in the Westem Railway should in-
forme the Employment Exchanges, the reBSOns for rejection of 
Scheduled Caste and Scheduled Tribe candidates sponsored by them 
to 8U the reserved posts 50 as to enable them to par up their own 
machinery to "ponlor the right type of candidates in future. 

2.69 The Committee further recommend that Railway Reerult· 
metlt Boards, Western Railway should devise some suitable method 
to inform the SC/ST candidates the reasons for their rejection In In· 
terview so as to enable them to improve upon their performRnce and 
qualify in !\ubsequent interview. 

C. Concessions and Relaxations 

2.70 In a no"te submitted by the Ministry of Railways (Railway 
Board) regarding the concessions I relaxations given to SCIST, the 
Committee have been informed as follows:-

"As far as recruitment of Group 'C' &taft' is concerned, the fol-
lowing general conceSSions/relaxations are available for 
Scheduled Caste/Scheduled Tribe candidates: 

(a) No qualifying marks have been laid dcwn in written 
examination at the stage of direct recruitment for candi-
dates to be interviewed. Candidates to the extent of 2.5· 
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times the number of vacancies are called for interview. 
This formula is applied separately in the ('ase of Sche-
duled Caste I Scheduled Tribe candidates. The Scheduled 
Castel Scheduled Tribe candidates who nlay have secured 
less marks in the written examination as compared to 
those secured by general· candidates, may be called for 
intel-vfew depending upon the number of vacancies - re-
served for them. 

(b) Cost of application formlExamination fee is exempted 
in the case of Scheduled Caste I Scheduled Tribe candi-
dates. 

(c) Maximum age limit is relaxed by 5 years. 

(d) Free second class passes are issued during written teat 
and interviews by Railway Recruitment Boards and the 
Railway Administration. 

(e) Scheduled Caste~Sl'heduled Tribe candidates for direct 
recruitment selected for a particular category, when 
declared medicnlly unfit for that category, are consider .. 
ed for such other cHtegories to which they are medically 

fit and where shortfall exists against Scheduled Castel 
Scheduled Tribes quota. 

(f) The case of Scheduled Caste I Scheduled Tribe candidatet 
who do not come out successful on completion of appren-
ticeship even after they are given repeat ('ourses, one 
with stipend and another without stipend, are inter-
viewed personally by the Chief Personnel Officer for 
exploring the possibility of finding Alternate G'rOUp IC' 
employment in categories where there may be shortfall 

in quota reserved f~ Scheduled Castes/Scheduled 
Tribes. 

(g) The practical experience speCified in certain categories 
Is reduced from five years to three years and three y8ara 
to one year in the case of Scheduled Castesl~eduled 

Tribes. 
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(h) Rakshak and Sub-Inspector of Railway ll l'utection Force 
are allowed relaxation in physical standard as follows:-

-- -.---------------
cC&ttlorY Ale Cute Heisht UDOllPIQdod 

cbeIt 
Weiab 

R.Wbak 18-30 SC I60CM 16.2CM 5OKa. 
Yrs, 

--do--- -do- ST I50CM -40-) 48K •• 

-do- ,18·25 OTH. 161·64 81.28CM 5Otg. 
yrs ERS eM 

. Sub-iaspecfOrl 19-29 sc I60CM 76.2CM .sotf'. 
Yn 

-do- 19-29 . ST. 150CM -40- : 4&k,. 
y" 

-do- 19-24 OTH· 167.64- 81.28CM 5Ok,. 
Yrs ERS CM. 

.-.-------... 

.. So far as promotion is concerned, the following concessions/relaxa" 
;tions are given to Scheduled Castel Scheduled Tribtls candidatea:-., 

(A) Selection 

(i) Non-Safety Ca.tegories: In the selection ·for non-safety 
categories, if Sch(~duled Castel Scheduled Tribe candi-
dates secure 10 oat of 35 marks in the written test, they 
are called far the viva-voce test as agajnst 21 out of 35 
marks by the general category candidAtes, If· Scheduled 
Castel Scheduled Tribe candidates secure 42.5 out of.total 
marks of 85, i.e, excluding 15 marks for seniority, they 
are e!11panelled for promotion, This is. however, subject 
to their securing 25 marks out of 50 in professional abi· 
lity. This concession is applicable while ftlling up vacan-
cies reserved fOr Scheduled CastelScheduled Tribe em-
ployees, In case of general category emp]oy~, they 
have to secure 60 per cent marks both in professional 
ability as well as in a'ggregate, 

(b) In non-safety categories. best among the failed candidate! 
are given ad-hoc promotion against rpserved vacancies 
for giving in-&er\·'.ce training for 6 months to bring them 
upto the requisite standard and thereafter on revIew of 
their perfonnanre if found ·6t, they are empaneIled, 

(it) Safety Categories: 

(a) In case of Setety categories, no relaxatIon of marks k 
allowed tor Scheduled CUteiSchedulNl Tribe etb.ployees 
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for being empanelied. Maries" earmarked for seniority 
,however, are not taken into account in their cases. 

(b) In the case of safety categories, ~selection coaching, 
is given to Scheduled Caste I Scheduled 'Iril:>e candidates 
to bring them upto the requisite standard'. 

(ii) FOr promotion from Group 'C' to Group 'B' if ltdequate 
number of Scheduled CastelS::hedul~d Tribe employees 
are not available for consideration against reserved va-
cancies within the normal zone of 3 times, the zone of 
consideration may be extended to 5 times the- number ot 
vacancies and only the Scheduled Caste I Scheduled Tribe 
employees and no't others satisfying the I general condi-
tions of eligibility and within the extended zone are COil-

sidered. 

(B) Non-Selection 

(a) 10 per cent relaxation in marks is given to the SC/ST 
candidates in promotion to non-selection Pl)!!'ts where 
safety aspect is nr.t involved. 

(b) In the case of tradf' tests, Scheduled Caste/Scheduled 
Tribe candidates who secure 30 marks out of 60 (36 out 
of 60 for others) in the practical test and 11 marks out of 
40 (15 out of 40 for others) in th~ oral test nce selected. 

(c) If the seniormost Scheduled Caste1Scheduled Tribe can-
didates (s) fail in the test (including trade te~t) the next 
senio.rmost Scheduled CaswlScheduled Tribe candidatetr. 
are called for suitability tests in continuation upto six 
months. If still there is a shortfall of Scheduled Castel 
Scheduled Tribe ('andidates as per 40 point roster, the 
best among the failed SqST candidates is promoted for 
six months on ad lioc'basis for in-service traini.ng pr0-
vided they had obtained, 20 marks out of 100- ,..fter which 
their cases are reviewect by the authority" competent to-
approve the select list. n found ftt; they are includt"CI in 
the select list. 

I.ft The Commit. are happy to Dote the vartoa. eODceuiour 
reIax.tlonl .... nted to Selaeduled Cute. and Sdtecluled" Ttl_ dDtt-
·.khac neruitmeDts to CIus m eerviees ill the Weatern aanw.,-. 
The Committee un 110 doubt that If the Western RaIhv.y .uthort-. 

..... bn,lemeat theM ........... 'relllDtloas hoth in letter an"~ 
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'pail. a pod llumber of Scheduled Cute and Schf!duled Tribe ea-
didate5 would be available for recruitmeut .gatll'lt the reserved 
v,IIeaneie5 in various eatepri •. However. the Committee do Dot lee 
any reason liS to why no relexatiOll of marks is alt:nved for Seheduled 
Ca.te and Sehedulecl Tribe .ployees for bein~ empanelled for 
posts in snfety uteroriee. 

The Cmom;Hetl reeommend that relaution 01 mark. should be 
allowed to Sf,'S'I' employees for being empanel1('li for tbe posts in 
Rarety cateruries also. 

D. Maintenance of Rosters 

2. 73 I~ a note· furnished to the Committee, the Ministry of Rail. 
ways (Railway Board) have stated that rosters were being main-
tained for each category of posts, as per orders on the subject and 
inspected regularly. 

2.74 When asked how it was ensured that the rosters were being 
maintained properly by the Divisional OtRces and Workshops under 
the Western Railway, the Committee were informed as follows:-

"The rosters mainlf.ained by the Division/Workshops offtcM 
are being checked periodioally by the senior Personnel 
0JIlcer (Reservation) and his Inspectorial staff as well u 
the omeer on Special Duty (Eatt.) (Reservation), Rail-
way Board at Bombay and the Inspectors attached to 
him to ensure proper maintenance of these rosters. The 
discrepancies, found by the inspecting authorities in the 
maintenance of the rosters are immediately lief; right." 

2. 7S In reply 'to a question relating to periodicity of tnapectiolll 
and the authority who iD8peeta the rosterw the Member Staff, Rail-
way Board aplaJDed during evidence that the Chief Personnel 
Officer aDd SeDior Peraoanel Oftlcer of Western Railway (Head 
Quarters) inspect the rosters once or twice in a year. He further 
added) that ~ is COIlUnu0u8 improvement during the Ia8t 10 to 
15 years; had there been no rosters, there would have been no 
lmprovement. 

2. 76 In • .w.aquent DOte furDiIbed to the Committee it baa been 
.tated that the diIcrepandes usually noticed in the I'08ter regffter 
are .. fol1o".:-

U) They do not ahow the category and the scale of pay. 

(2) The year of recruitment is not entered in the re~. 
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(3) All the columns of the registers are not ftlled up. 

(4) The summary of vacancies filled up during the particular 
year and the short falls of the particular year are not 
brought out. 

(5) Against the column caste, instead of writing Scheduled 
Caste/Scheduled Tribe or neither, the religion of the 
~andidate is found to be entered. 

(6) The concerned official did not sign the register at the 
appropriate place. 

During the inspections, these discrepancies were pointed out 
to the concerned officials S'O that they did not recur. 

2.77 The Committee have further been informed that periodical 
meetings of the Personnel Officers who are required to implement 
the orders of reservations for Scheddled Caste/Scheduled Tribe are 
held by Western Railway. Normally, two such meetings are held in 
every year by the Chief Liaison Officer. 

Z.78 The Committee note that the WeRtern Railway authorities 
while inspectin, Roster Registers maintained at various levels in 
that Railway had detected various discrepancies such as that they did 
not indicate the category of post and ita Icale of pay, the )'ear of rec-
ruitment, summary of vacancies ftlled up durinc the yeel" and the 
shortfalls of tIle year etc., the Personnel OfIicer did not si,n the 
ReiMer at .ppropriate place in the Boater Register. 

The Committee need hardly stress that Rosters are the kingpins 
on which the whole system of implementation of reservatioo orders 
rests. The Rosters should therefore be properly maintained and 
their checking b)' the pre4leribed authorities at regular inten'als 
should be ensured and certificates in token of cheeks made should 
also be recorded thereon. Di~repancles noticed during the inBP*-
tion of rosters should be redified immediately anJ brought to the 
notice of the head of Departmelnt. The Committee feel nei:casary 
.,ddelinM/inf.trudions should be issued for tbe hp.n,·jit of those who 
Are responsible for maintenance of rosters. 

2.7' The Committee) allO recommend that the Liais!)11 om('crs And 
tbe staft wf'rkfn~ under him should be trained r~rdinl the main-
tenance and inllpeetlon of rosters. If dtsereplUlcies are hand clUrin« 
tlle in8Pection of rosters action should be tak .. n again.t tbe 4fRcen 
"lpOllslble thf'l"f!for. 
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E. Promotion 
2.80 The Committee have been informed in a note furnished by 

the Ministry of Railways (Railway Board) as under:-

"Promotion to various categories of posta in Western. 
Railway are made in the following manner: 

(i) By positive ad of selection. 
(11) By seniotfty-cum-suitabUity. 

(W) By trade ~ests. 

(1) Where posts are filled by positive act of selection, can-
didates who are within the field of eligibility, are sub-
jected to a written test wherever, such a test is preIC-
ribed. Those V/ho qualify in the written tests have to 
~Il' tor a viva-voce test before a· selection Board 
consisting of three officers, including one from Reserved 
community. Scheduled Castes and Scheduled Tribe 
candidates are given the benefits of conceuions ad.-
missible to them. 

The reserved 'Vacancies for Scheduled CUtes and Scheduled 
Tribes are assessed and the promotion are made accord-
ing to roster points. 

(it) Where posts are filled in by seniority~um-lUitability 
the candidates are required to appear for written test, 
if such test is prescribed. In other cases, suttability of 
the eligible persons is adjudged on the basis of ler. 
vice record I confidential reports Scheduled CasteslSche-
duled Tribes candidates are also placed in the lelect 
list on this basis and promoted. to the extent of 
vacancies assessed as per roster points. 

(W) Where posts are filled in by Trade Test the candida-
tes are subjected to the prescribed practical test and 
those who pass in the practical test, have to appear for·' 
a viva-VOCe test. The Scheduled Caste and Scheduled 
Tribe candidates wh. are included in the select list, 
are promoted according to the roster points. 

The various orders regarding reservatton in promotion l58u-
ed by the Department of Railways (RaUway Board) 
from time to time are being imph!mented on this Rail-
way. However, the High Court of Bombay and J .. 
balpur, Dtst. Courts of Godhra and Junagadh and 
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Central Administrative Tribunal, Jodhpur have passed 
certain interim orders, imposing restrictions on promo-
tions of Scheduled Caste employees in excess of 15% 
and to Scheduled Tribe employees in excess of 76% 
of the cadre strength in certain categories of specified 
areas. These categories include Chargeman, Guards 
Ministerial staff etc. while the suitslwrit petitions 
are being contested, the promotions of Scheduled Castel 
Scheduled Tribe employees in such cues have been 
held -in abeyance to avoid. contempt of court's orders. 

The nonnal zone of consideration for promotion from 
Group 'C' to Group 'B' and from Group 'B' to the lo-
west rung of Group 'A' is three times the number of 
vacancies in case of general candidates and 5 times the 
number of vacancies in respect of reserved community 
candidates if sufficient number of reserved community 
candidates are not available within the normal zone of 
consideration, viz. 3 times. In ~gard to promotion 
Group 'C' by way of selection, the normal zone of con-
sideration is 3 times the number of vacancies for all. 
viz. Un-reserved/Scheduled Caste/Scheduled Tribes to 
be found in the next two grade below. However, in 
respect of posts falling in safety categories the zone of 
conaideration is limited to the next below grade only 
for all. 

All far as 'non-aelection' posts are concerned 1:1 formula ill 
followed. i.e. staff equal to the number of vacancies b 
called for suitabtlityltrade test from the next grade be-
low and thiS applies to both, general AS well all Sche-
duled CaateslScheduled Tribes candidates." 

2.81 In .a written note submitted to the Committee regarding ael-
hoc promotions made in Western Railway, it has been stated that 
2792 ad hoc promotions were ordered during the last 3 years i.e. 
from. 1983 to 1985, and the prescribed quota of reservation for Sche-
duled Castel and Scheduled. Tribes was given therein. 

2.82 Ministry of Railways (Hanway Board) have tUrnished the 
following statement showing the number of pe1'llona promoted in 
Western Railway during each of the last three years in varioua 
categories ot posts and the number and percentage ot Scheduled 
eut.s/Scheduled Tribes among them: . 
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2.83 In reply to a questi'On whether there was any time limit for" 
promotion from category D to C, the General Manager, Western 
Railway stated during evidence that there was no time limit for 
promotion from category 'D' to 'C' and the employees get promotion 
as soon as the vacancies arise. 'D' category employees are 'Khal-

lasis' and waterman. 

2.84. When the Committee enquired whether there were some 
SCIST employees who had qualifications and seni'Ority but had 
been ignored and general candidates promoted, the witness clarified 
that the question of ignoring the seniority and qualifications of SC I 
ST employees did not arise. But if there was a case of corrupti'On 
or a police case, then it was a different thing, otherwise the SCI 

ST employees were not refused promotion. 

2.86 From the figures furnished to them, the Committee are 
perturbed to note that in 1984 and 1985 the percentare of Schedul-
ed Caste employees promoted has decr~ed considerably as com-
pared to year 1983, both in class m land class IV categories i.e. as 
against the percent.e of 15.85 for class In and 17.40 for Class IV 
ill 1983, it has come down to 12.81 and 11.6 in 1984 and 11.99 anel 
13.8 in 1985 respectively. Similarly among Scheduled Tribes the 
percentaces have come down to 5.41 in class m and 5.65 in class IV 
in 19M and 5.8 in class III and 6.55 in class IV in 1985 as against 
8.56 and 7.85 respectively in 1983. Thus, there is stagrering. short-
faU both in class m and IV categorie,s in Western Rallway. 

The Committee, therefore, r.;commend that the policy for pro-
motion should be reviewed and made liberal so that more promo-
tional avenues are open for SC/ST employees in Western Railway. 
particularly in class m and IV categories. Special efforts like pre-
promotion coaching classes for SC/ST sliould also be made to wipe· 
out the shortfall ill cl ... m and IV cate,orles, as early as possible. 

2.87 The Committee also surgest that if requisite number of· 
8eheduled Caste and Sc:bacIuled Tribe candidates are not avallaWe. 



35 

for pHmotiOlUlI vacancies, then the belt aIDOI1I the failures aho1dcl' 
be prbmoted a,aiDst the quota reMrVed. for them, Itoth in safety· 
aocI non-safety cate,oriee for a period of • months on ad-hoc ba." 
U dUl'iq this period their perfOl'lDlUlce iI found to be .. tUfadory, 
they may be recularised. Otherwise their .meet may be exten-
ded for a further period of six months to enable them to impl'Ov.-
upon their perfol'llUlDCe. 

F. De-Reser1.1I1tion 

2.88 In a written note submitted to the Committee it has been 
stated that the following procedure is being followed by the Wes' 
tern Railway for de-reservation of vacancies reserved for Schedul-
ed Castes and Scheduled Tribes: 

"No reserved vacancy can be filled by persons belonging to· 
'other' community before the same is dereserved. Before· 
reserving reserved vacancies it ill ensured that all con-
cessions/relaxations admissible in favour of Scheduled 
Castes/Scheduled Tribes have been applied. Prior ap-
proval of Department of Personnel and Training through'· 
Railway Board is necessary to ~ereserve vacancies in 
Group 'A' and Group 'B'. As regards, dereservation in 
nongazetted cadre, in the case of non-technical/non-op& 
rating categories in Group 'C' and 'D', no reserved va-
cancy is dereserved without the prior approval of the" 
Railway Board /Department of Personnel and Training. 
In the case of Technical and operating categories in non-
'gazetted railway services, the General Manager, Western 
Railway has been empowered to de-reserve the reserved 
vacancies but an intimation to that etJect is sent to the· 
Railway Board in the proforma prescribed for the pur-
pose. 

The vacancies thus de-reserved are carried forward tOr three· 
subsequent recruitment/selection years. In the third 
year ,'Of carried forward, Scheduled Tribe vacancies can 
be exchanged with Scheduled Caste candidates and vice­
versa, before these ate allowed to lapse." 
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.2.89. The Committee have further been informed that the fol-
lowing checks are exercised by the Railway Board in the matter of 
lCiereservation of vacancies by the Railways: 

(1) Whether the proposal hal been submItted in prescribed 
form. 

'(U) Whether the proposal has been approved by Liaison Oftl-
cerISPO/RP. 

(iii) Whether all the columna of the proforma have been fill· 
ed up 'Properly. 

(tv) The number of vacancies, the roster points and the mod. 
of selection. 

(v) Whether Or not SC candidates are available for conside-
ration. 

(vi) In case of safety category posts, whether pre-selection 
coaching was given to Scheduled Caste/Scheduled Tribe 
candidates. 

(vii) If Scheduled Cas1elScheduied Tribe candidates are avail-
able, whether the Selection Committee included an oftl-
eer belonging to Scheduled CutelScheduled Tribe com.-
munity. 

(viii) Whether any representation has been received from the 
Scheduled CastelScheduled Tribe candidates in this re-
gard. 

(ix) In case, it is 'Yes' for point (viii) above further scrutiny 
11 made by calUng the salectiOD proceedings, marks 0b-
tained by Scheduled Cute I Scheduled Tribe candidates 

•• 
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2.90 The Ministry of Railways (Railway Board) have stated. in 
a subsequent note fumJahed to the Committee that the number of 
vacancies dereserved during the lut three years are as under: ..... 

Year SC IT 

" S4fI6 P.u (ClIIU IiI) 
1,.)..84 . 79 61 

It1US . 611 72 
1,.5-86 . 116 .7 
III ...." JIOIt6 (C,., III) 

1"3-14 . 56 70 
It1US . so 11 
1985-86 . 29 fS 

be ~ (C_ IV PNII) 

1,.3-84 • 2 2 

11184-85 • 7 .. 
----_._----

2.IU The Committee have been informed that special e1!orts made 
10 avoid dereservation of vacancies are u folloWl: 

"Su1!iclent intakes of Scheduled CutelScheduled Tribal are 
ensured by launching cruh programmes wheDe",.. 
ordered by the Board or even otherwile. Other Itept m-
clude:- . 

(1) Pre-seledion training is imparted. to Scheduled CuteII 
Scheduled Tribes In safety categories. 

(Ii) In-service training is given to the best amongJt fallecl 
candidates in non-safety categories for a period of 8 
months. At the end of the 8 months period U they ant 
found -tit, they are empane1led. 

(W) When crash programme iI ordered. the assistance of 
MPaIMLAs of the area covered on the Western Rail-
way is taken so that ~ Railways requirement for 
Scheduled Cute I Scheduled Tribe is given wide publi-
elty. 

All poalble relaDtiOlUllconcessions are given to Schedul-
ed Cute/Scheduled Tribe candidates in recruitment and 
promotloD. to fill up the reIeI- ,eel vacancJa B-1 .... 
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in non-safety category posts, the best among the tail-
ed Scheduled Caste/Scheduled Bribe candidates are pr0-
moted on trial for a period of six months against u. 
promotional posts. 

In case of recruitment, the unfilled reserved vacancies are 
re-advertised and if necessary, Employment Exchan'ges 
are also approached for sponsoring suitable Scheduled 
CastelScheduled Tribe candidates. 

~.92 The Committee have been iD.£ormed during evidence that de-
reservation of posts was mostly in Group ·C'. 

2.93 When the Committee pointed out contradiction between 
the figures of shortfall and de-reservation at\d asked the Railway 
authorities to reconcile it, the Additional Director Estt. (R) replied 
during evidence as under:-

"'I1te shortfall is calculated in accordance with the roster. 
Even if the SCIST quota is full, if the Toster point is ope-
rative, for ses and STs and it is not filled up, the short-
fall occurs. Even if the roster is applicable, if a person 
is not available, dereservafion has to be made." 

1N The Committee are unhappy to note that in Western Rail-
way a large number of vacanei. have been dereserved during the 
Jut three years depriving employment to a large number of SC/ST. 
In safety posts (cia. m) in the year 1983-84. '79 vacancies of Sche-
duled Caste and 62 of Scheduled Tribe, inl9M-85, 68 vacancies of' 
Scheduled Caste and 72 of Scheduled Tribe and in 1985-86, 116 vacan-
des of Scheduled Caste and 87 of Seheduled Tribe have beeIn deres-
erved. In the cast' of 'Don-safety posta (e1ass m) also in 1983~ 58 
vacancies of Sclleduled Caste ud 70 of Scheduled Tribets, in 1981-85, 
30 vacancies of Scheduled Castes and 37 of Scheduled Tribes, and in 
1985~86. 29 vacancies of Scheduled Castes and 45' for Scheduled 
Tribes weh dereserved. 

The Committee are surprised to note thaf even in the ease of nOD-
aafety (class IV) posts in 1983-84. 2 vacancies of Scheduled Castell 
and 2 of Scheduled TrIbes; and in 198&-85. 7' vacaneles of Scheduled 
castes aDd " vacancles of Scheduled Tribes were derserved. Thus, 
the Committee observe that quJtel a latge number of vacaneles have 
heen dereserved in various grades during the last three years de-
prlm.e employment to lDany a Scheduled Caste/Sehecluled Tribe caa-
dldates. 

The cOmmittee are _ • priaeiple, epposed to dereservatlon •• 
They. howenr, feel that dere_utieD Ihould be resOrted to only 
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when it becom.. ab.olutely aeceuar:y aIld all efforts iDdudlnc 
Ipecial reeruitmeat to locate suitable SC/ST candidat .. bavtl failed. 

G. E:x:cha.nge of Reserved Va.ca.ncies 

2.95 In a note furnished to the Committee, the Ministry ot Rail-
ways (Railway Board) have stated that the exchan(e of vacancie& 
reserved for Scheduled Castes by Scheduled Tribes and vice-v.ersa 
if suitable Scheduled Caste and Scheduled Tribe candidates are not 
available for filling up the vacancies reserved for them respectively 
is permissible after carrying forward the reserved vacancies to a 
recruitment I selection years. 

2.96 The Committee have been informed in a note that the num-
ber of Scheduled Castes appointed against the vacancies reserved 
tor Scheduled Tribes and vice-versa in various categories during each 
of the last three years is as under:-
--_._-------- ------

Year 

1983 

1984 

1985 

Scheduled Caste ap- Scheduled Tribel 
pointed apin,t appointed qaiDat 
Scheduled Tribe Scheduled O"tc 

21 

2.97 The Committee note that ill 1983, 21 Scheduled Castes wore 
.ppointed against the carry forward reserved vacancies for Schedulei 
Tribes while durin, the lut three 'yean in 1983. 1984 and 1985. DO 
Scheduled Tribe was appointed aptast the carried forward reserved 
vacande$ for Sch~duled Castes. The Committee also note that in 
1984 and 1985 there was no exchan,e of carried forward reserved 
vacaneies for Scheduled Castes and vice-versa. 

The Committee feel that ordinarily vacancies I'dIerved for Sche-
ilates belonging to the respective communities only so that the need 
dates belonging to the respective communities only s othat the need 
lo fill in the vacandes reserved. for Scheduled Castes by Scheduled. 
Tribes and vice versa at the end of third year of the carry forward 
of vacancies is obviated. The Committee woald, therefore, request 
that all possible efforts should be made by the Western Railway 
authorities to ftnd Seheduled Caste and Scheduled Tribe candidates 
for the POSts n:served for them. II, however, such candidates are 
aot available tb fill aU' the reserved posts. then the euhanl"e of 
'\ouancies Rhould be I'tIIIOI1ed to In the very ftrst ~ or in the second 
year 10 that in thl' eveDtuality of not ,.,ttiar • mltable SClST eo.-
c1idate in the: thit-d year, the reserved vaeaney IDay not lapse. 
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32 When asked by the Committee whether the ruervation quo--

taB ~f SCs/STs had been ful1llled in Weste~ Railway, the ~ 
ber Secretary, Railway Board stated during eVldence 'as under.-

"No the quotas have not been fulfilled. We have g~t the· 
'figures here. For ins~ce, I will &ive you the figures 
for the Western Railway. Against a staff strength of 
about 202 000 which they have got, the number of Sche-
duled Castes i'5 approximately rounded off to 31,000 which 
is about 15% of the total st8ft strength, and the strength 
of Scheduled Tru.s. is 14,400 which is about 7.1%' of 
the total strength.. We have got the break up of these 
percentages in respect of Groups A, B and C and D. Sc-
heduled Castes are 1&70 in the overall but there may be 
some shortages in different categories. In the Scheduled 
Tribes the percentage is 7.1, 10 we are short by Q.4'7 •. 
We have started a drive to see that these shortages are 
made good within the next few months. We are trying. 
to promote the people and make good the shorts'ges." 

3.3 The Committee desired to know the reasons for shortfallll. 
in the employment of Scheduled Castes and Scheduled Tribes ag-
ainst their reserved quota and remedial measures taken in this 
regard. In a note submitted by the Ministry of Railways (Rail-
way Board), the Committee have been informed that the responses 
from Scheduled Castes/Scheduled Tribe- candidates in technical 
categories are very poor, in particular, where the qualification is 
technical degree or diploma from the recognisJ!d institutions. Apart 
from it often the Scheduled Tribes candidates do not move out to 
take up class IV post far away from their own places. . Further 
due to various court decisions to restrict reservation to 15% tor 
Scheduled Caste and 7.% for Scheduled Tribes, it has not been p0s-
sible to take special steps like launching crash programme for re-
cuitment of Scheduled Caste/Scheduled Tribe candidates apin8t 
shortfall quota. 

3.4 When the Committee desired to know during oral evidence-
what the Railway authorities meant by launching Crash Program-
me for SI::/gr, the Member Std, Mtniltry ot Railways (Railway 
Board) stated 88 under:-

"If in any particular category we were very sftort, we wm' 
not only advertfae, but we will send team8 of people to 
recruit those categoriea of people. We issue partfcu1e-
orders how particular categories can be tilled up.'" 
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3.5 When asked by the Committee whether lome afforta had 
-been made to wipe out the shortfall and if so, what was the result 
. of £hose et!0l"tJ, the Additional Director Estt. (R) (Railway Boanl) 
.. 1Itated during eVidence as under: 

"We are making these contacts only during the crash pro-
gramme when we see that the backlog is not getting re-
duced. W r: make a special programme for special re-
cruitment. Our inspectors Visit the tribal areas. We do 
not make the selection in the tribal areas or in the cam-
pus itself. We obtain applications, then call the persons, 
interView them and if we find them suitable, we select 
them." 

3.6 When the Committee desired to know during oral evidence 
whether the Western Railway had tried or attempted to give em-
.ploym.ent to the SCIST people of the local area, the General Man-
ager of the Western Railway replied as under: 

"We may give employment to SCIST p~ople of that local 
area where they are staYing to the extent of vacancies 
in that area." 

3.7 As regards special recruitment for Scheduled Castes and 
Scheduled Tribes the Committee have been informed in a written 
note submitted by the Ministry of Railways. as under:-

"S~ial recruitment of Scheduled Caste/Scheduled Tribe 
candidates was made by the Western Railway during 
each of the last 3 years. The number of Scheduled Castel 
Scheduled Tribe candidates recruited during these pro-
grammes for the years 1983-84 and 1985 are given in the 
table below: 

-----_ .. ,---
Year Oass III Class 'IV 

Scheduled Scheduled Scheduled Scheduled 
Cute Tribe Caste Tribe 

."'-+---- -----:-. --------------------
1983 
1984 

135 

168 

!)8 

121 

In 
47 

251 

137 
1985 _ 64 54 108 119 

However, no such r~itment has been reported by any 
of the Railway Recruitment Boards." 
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U DuriD'g evicleace the OoJnmittee were iDformed that due to 

...-iOWI eourt dedaiODl, naervatiloDa for Scheduled Cute and S'c-
AlldWed'Tribe were restricted to 1~% and 7,% respectively. No 
cash programme for recruitment of SC/ST candidates, could. 
therefore be launched against shortfall quota. On this, the Com-
--Utee drew the attention of the Railway' authorities to the Supra-_e Court's decision to ded that in any recruitment, the posta 
wplo the extent ot 50% may be tilled up by SC/ST candidate. to 
1IIl up tbe reservation quota. The Member Staff, Ministry of 
1Iailways (Railway Board) thereupan informed the Committee .. 
mnder:-

"Tbii ban on recruitment was there for all the recruitments, 
for the last two or three years, by the Ministry of Fin-
ance. Only special recruitment was done for the SCI 
ST candidates. This recruitment was for Group C & D. 
This is the reason that we were able to fill up Group D 
categories because we recruit the maximum number of 
people for this purpose. When we heard about this de-
cision, we examined it. We faced some difficulties in 
the intermediate categories. In some catelories we did 
it." 

~.9 When the Committee enquired whether the lower court de-
.. cislon could over-rule th~ Supreme 'Court decision, the Me,mber 
Staff, Ministry of Railways (Railway Board) clarified as under: 

"That decision was relating to individual States and in re-
gard to groups ot people. Having examined it, we tried 
to give promotion to the maximum extent. In Group C 
compared to the others, two Or three years ago we faced 
some diftlcultfes. But we did not stop the promotions." 

'3.10 As regards the percentage ot SC/&Ir employees in Pel'lOn-
wel Branches of the Headquarters/Division offices etc. of Western 
'IJ,allway, the Member Staft Railway Board informed the Commfttee 
Cluring evidence as under:-

"'The position is: Personnel Offtcers - 17 S.C. oftlcel'l. It 
is 20.1 percent and there are 5 offtcers belonging to ST. It 
fa 6.1 percent. The total will come to 25.2 percent. In 
all, we have got 25.2 percent of SC/ST offtcer,," 

"3.11 When the Committee pointed out that there WI. no ahort-
age of SC/ST people and there should not have been any bacldoW. 
sa LS-t 
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the Member Staft' BaUway Board .taW durinl evidence that 
th!y have made all the improvement in this ~rd and very tittle 
18, left and assured to complete the shortages WlthiJi1.Dt months. 

3.12 When the Committee deaired W know whether tlie Western 
Railway had any higher officers within class I and class n catego-
ries from amongst the Scheduled Castes and Scheduled Tribes, the 
Member Staff Railway Board replied as under:-

"In Group 'A', in 1974 such a number was 3.8%. 1'oday the 
number is 10.5% for Scheduled Castes and for Scheduled 
Tribes it was 0.5 and today it is 2.58. 

In Group "B' officers we promote people from Group ·C'. 
There has been improvement in this regard. The per-
centage of Scheduled Castes in 1974, in Group "B' was 
4.6%. In 1985 the percentage has come to 14.8%. Per-
centage of Scheduled Tribes from 0.5% in 1974, has 
come to 3.27 in 1985. We are trying our best to make 
up the deficiency.'~ 

3.18 In reply to a question, the General Manager of Western 
Railw~y informed the Committee that the reservation quota in 'IY 
category was completed for the first time on 1-3-1986 but the position 
changed every year, as the number of employees increased f!Very 
year. I 

3.14 The Committee note that the reservation quotas havo not 
Hen fulftlled in the Weetem Railway. and there ia shortfall in almost 
all eatelories of posta. In eat.ry 'B', shortfall is o.s per cent in the 
case uf sea and 3.7 per cut in the cue of STs. In category 'c' short-
fall La 1.6 per cent for SCI and 1.7 per cent for STs. 

The Western Bailway have assured the Committee during e-vi-
dence that they have started a special drive to complete the short-
ages within six months. The" Committee need hardly emphasiso that 
there is imperative need to strictly follow the reservatioll orders SO 
that 1111 the resened vacancies for SCs/STs arel actually filled In \y 
them. The Committee hope that the Western Railway would wipe 
out lbe shortfaUs within six months as per their asSUl'llDe8 given to 
the Committee. The Committee would abo IJke to be.ppri8~d of tbe 
results aducved as a result of special drive launched by the Western 
Railway to wipe oat the shortfalls. 

The Committee note with unpleasant surprise that DO spedal 
recruitment of SC/ST was made by uy of the westen. Ballw:.,. 
JIecra.ltment Boards ilurinr the last three years. The COlDJDi~tee 
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W01dd like tIlet die ...... y ................ of w ..... aau..,: 
shoalel a1lo make apecial recruitaaeat oJ SeWaW C .... /BeWIIW 
'l'rlbes emelidat. to wipe out the aIIortfaD brl*ly. 

3.15 The Committee :recret to Dote that due to varioaa court ..... 
• ions, reservatipn for Scheduled Castes lIDeI ~ 'I'riIMI ID 
Western Railway were restricted to 15 per ceDt .... 71 per .... 
respeetively and no (':rash progralnme c01lld be laUDehe'd for ........ 
Dlent of SCjST a,ainst the shortfall quota. 

3.16 The Committee! feel that SClST eandldatea have __ .... 
ject~d to great injustice and have been depriftel of emplo,..eat 
opportunities by such restriction 88 aeeorcliD. to a Supreme Courts' 
deeisiou fifty per cent posts can be fiUed up in any re<:ruitment .7 
SC/ST candidates alainst the reservatioD QIlOta. 

The Committee, tberefore, reeOlDlDeiael that if • aam_ 01 NMn-
eel ,'acancies arel Dot ftlled for a period of two 7eu1. ,pedal drive for 
reomltment, particularly in 'C' uel fJ)' eat..,..., wlaleb are f ..... 
udr"_ should Invariably be launched to 811 up the baddoe of reserv-
ed vaeancies. . ~ 

8.l7 The Committeie II11II- that til the peI'IODIIel Deparimeal 
tb •• IIhoulel be at leut one or two ScWaleel CMte/Sehedaled Tn .. 
higher level officers to iutU greater coalel.eet ....... t SCIS'l 
employees in Western Railway. 

B. Institutional and In-6ertnce 7"r"emiftf 

3.18 In a note furnished by the Ministry of Railways (Railway 
Board) the Committee have been informed about the in .. ervtce 
training programme for Scheduled Castel Scheduled Tribe emplo-
yees in the Western ltailway as under: 

Safety Categqry Post.: 

In accordance with Ministry of Railways (Railway Board's) in-
structions, Scheduled Caste/Scheduled Tribe candidates who are 
within the zone of consideration for selection to the post involvtnc 
safety aspects are to be given suitable pre-selection coaching 10 
that they may come out successfully in the selection. Accordingly, 
pre-selection coaching is being imparted to the ellgible Scheduled 
Caste/Scheduled Tribe candidates on this Railway. 

NOfI..4ajety category Posts: 

In case of promotions of Scheduled CasteslScheduled Trlbes·to 
the non-safety category posts, if the vaeaneles reserved for Sdle-
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.. CutetSobeclll1ed. Tribe candidate. C8Jiiwt be filled by _Sche-
duled Cu4:el8cheduled TrIbe candidate. paaed in the lIelections, 
suttabtlltyttrac1e teats, then to the extent of vacancies reserved. for 
them., the best among the failed Scheduled Cute!Scheduled Tribe 
candidates are promoted on ad hoc basis for a period of six months on 
trial. During the said six months period, the Administradon 
gtvee them all facilities for improving their knowledge and com-
ing up to the reqtrlsite standard. At the end of six months period, 
a special report is obtained on the working of such candidates and 
U their perfol'lnAltee Is found satisfactory the promotions are or-
dered. on regular basit. 

3.19 When the Committee. desired to know whether the Wes-
tern Railway had started. the trainin'g!pre-recruitJnent coaching 
&m>gramme for recruiting SCISTs, the Member Staff, Railway 
Board. stated during evidence that such training was being impart-
ed at lower levels so that the base can become strong, 

3.20 The Committee desired to know the method adopted and 
facllities given to train SCsISTs. The representative of the Minis-
try of Railways (Railway Board) stated duiing evidence as fol-
10Wl: 

"The selected SCiST candidates are being given training in 
our Zonal training school at Udaipur on the Western 
Railway. There is another training institute in which 
other categories are being trained, The failed -candi-
dates are allowed to take repeat course for two chances: 
one chance with stipend and one more chance without 
stipend. In promotion categories training on the job 
iJ given to some people who are best out of the failed 
candidates. Tbey are promoted on ad hoc basts and 
given in-service training."' 

S.!1 In reply to a question, the Committee have been informed 
that such training has helped Scheduled CastelSC'heduled Tribe 
employees tu improve their· efficiency and chances for promotion. 

3.22 When asked whether it was feasible to have special train. 
ing centres for giving in..aervice training to SC/ST employees, the 
Committee were infonned in the negative. It was further added 
tbIt in-serviee training is given on the job in non-safety categories. 
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8.38 AI. regards the employ'ee8 &eDt for 1raiD1Ds abroacl, tM 
Committee have been informed as follows: . 

"The total number of Scheduled CastelScheduled Tribe em-
ployees sent for training abroad 11 II under: ,----------------Year Total No. of Scheduled 

Employees ICDt Cute· 
6olIedulod 

Tribe 
for tralnins 
abrvad 

1983 9 
1984. IS 3 
198' 13 ___ J~ _____ _'__ 

3.24 In a note furnished to the Committee, the Ministry of· RaU.~ 
ways (Railway Board) has explained the reasons for lending a few 
SCIST employees abroad for training as under: 

"Nomination of Staft'IOfftcers for training abroad is made 
taking into account the technica1jpr9:fe&lional quali1loa-
tions, age, experience, post being held etc. Generally, 
training abroad is lImited to Group A oftkers who have 
put in certain number of years of· service in the Ran-
ways." 

During evidence, Member Staft Ministry of Railway. (Railwa,. 
Board) clarified as below:-

"Abroad training is given to the oftlcera at the highest l~vel 
where, unfortunately, the percentage of SC&ST 11 less. 
At that level, there Is no discrimination. Most of th. 
training abroad is for Group 'A' otllcers and in that group 
there is a shortage of SC/ST people." 

3.25 In reply to a question the Committee have been informed 
that deputation to Seminars!Conferences etc. depend on the qualf-
fications, experience and the post being held by the OmcerlSta1l 
The Committee have further been informed that the ofticers be-
longing to Scheduled CastelScheduled TrIbe are also given opport-
unities for institutional training and for attending seminars I sym_ 
posia and other conferences. The number of Scheduled Castel 
Scheduled Tribe officers so deputed during the last a years is given 
below: 

Year Tntal No. or SdteduIed ldIecIuled omcm attended CuIe TrIbe Jmtihrtfonal 
training/SemInar 

~!ce. 
etc. 

------------- -----------------------------------19113 .. 
10114 
ttl, 

214 I' .. 
23' It .. 
214 J. , 
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IoU 'l'Iae Cemmittee recret to note that there are DO special 

·tom .. etlntrea for .. vIDe in-service training to SC/S1; emplol ... · 
'.l'Ile Committee feel that special training centrea for givlDg in-service 
tralalq espeeialb' for those Schftluled Caste/Scheduled Tribe emp-
loyeet who have beea promoted under the scheme of "best amoDl 
the fallures" by lowering the staDdards should be initiateld 011 • 
l'egWar basis. The Committee believe that it will instil confidence 
among them and brillg them uplo the required standard of emcieney. 

3.Z7. The Committee note that in 1983 out of 214 ofticers only l' 
SCI aDd 4 STI; in 1184 out of 235 ofticers only 19 SCs and 4 STs and in 

. US5 oat of 284 o81cen only 18 SCs and 6 STs were given opportuni-
Ues for attending Institutional trainingVseminars symposia/confer. 
ences etc. The Committee feel that SC/ST officers have not been 
pven due repreeentatlon to avail of these opportunities. The Com-
mittee would like to emphasise and recommend that in future at 
I ... t ten peaocent Scheduled Ca.te and five percent Scheduled Tribe 
eut of the total numbel' of officers selected should be allowed to avail 
01 such opportunities for attending institutional training/seminars 
l)'IDposla etc. It will go a long way to instil a feeling of self-con-
"deuce among tb. and also to broaden their outlook. 
C. PeriodicGl Retu"" 

3.28 When during oral evidence the Committee desired to know 
about the periodicity of Reports which the Western Railway is 
required to submit to ~e Railway Board in regard to the intake ot 
SCs/STs and the date when the last statement was sent, the Member 
ltd, Ministry of Railways (Railway Board) replied as under: 

"The statement which are coming from the Railways, one of 
them 11 the total number of employees and number of 
Scheduled Cutes and Scheduled Tribes for class i, il, In 
and IV. This is a yearly statement and it was last receiv-
ed from the Western Railway on 21-5-1986. 

The 1eC0nd statement is about the total number of recruit-
ments made for e1aBI III, IV category-wise and depart-
ment-wile. 

The third statement is about the total number of promotionl 
made In Clas. m and IV categories category-wise and 
department-wise. 

The fourth statement Is for selection of posts for the ftnanclal 
year ended 31.t March. 

These are yearly statements and were received last on 21-5-118. 
The next statement is half-yearly statement for Receipt and 

disposal of complaints from SC/ST employees. Thia wu 
Jut received for the period ending 31-3-86. 



The next statement is the statement of supersession of Sche-
duled Castes and Scheduled Tribes in promotion and non-
aelection posts. This is a quarterly statement and the 
last statement for 31st March, 1986 has been received in 
the Board Office." 

3.29 When the Committee enquired whether these reports were 
analysed in the Railway Board and if so, what was the result of 
such analYSis, the Member Staff, Ministry of Railways (Railway 
Board) clarified the position during evidence as under: 

"These reports are analysed with regard to backlog, what 18 
the arrear of Scheduled Castes and Scheduled Tribes to 
be promoted, or to be directly recruited from Railway 
Service Commission or Railway Recruitment Board direct 
or by Railways. After seeing the· backlog and based on 
this, we have ordered only recently a special drive to 
clear the backlog within six months. Thil is the result 
of the analysis of backlog." 

3.30. The Committee Dote that the MiDistry of RaUwaya (BaU. 
wa, Board) analYN on receipt from the Western Railway yearly 
statement showinJ the progreaa maele in the intake of Scheelulocl 
Castes aDei SchecluJed Tribes against vacancies reserved for them la 
~ruitment aDei promotional cate,ories anel half yearly statement of 
Receipt and Disposal of Complaints from Scheduled Cute/Schedul-
ed Tribe employees, quarterly statement of supersession of Sche-
duled Csates and Scheduled Tribes to promotion and non-selet'tloa 
posts. The Committee have further been informed that as a relUlt 
of analysts Ministry of Railways (Railway Board) ha. ordered onl, 
l'e~ently a special drive to dear the back.lo, within .lx month,. The 
Committee do hope that withhl six months aU the bacldog 'Would ... 
cleared. The Committee collllider the proper compilation of retarns 
and their timely submission to the MinistrJ of RaIlways (Kanwa, 
Board) very important, as these .return. are the oaly mechanism b, 
whieb the proper implementation of the RelervatloD Orders in favUUl' 
of Scheduled Castes and Scheduled Tribes can he watched. The 
Committee, therefore. emp..... that there should be no laxity ia 
the ...". eompiIatioa. ... timely aubmisaioa of the retum. by the 
Weostern Railway. The ColllDllttee abo hope that the MlDistrJ of 
RaIlways (Railway Board) will continue to make a thoroup and 
analytical study of these atatements and take prompt ... efted;ve 
1Deasure. to rempve the deleieacies notked fOr proper implemeata-
Uon of reservation orden. 



CBAPTERIV 

A. Redressal of Complaints/Grievances 

4.1 In a note furnished by the Ministry of Railways (Railway 
Board) the Committee have been informed that a separate complain~ 
register for Scheduled Caste and Scheduled Tribe employees is· 
maintained in the Divisional Offices, Workshops and at the Stations.. 
The complaints registered by the Scheduled Caste and Scheduled, 
Tribe employees are investigated by the Welfare Inspectors. Simi-
larly, a special cell headed by Senior Personnel Officer (Reserva:-
tion) has been set up at the Headquarter Office and all the represen-
tations/complaints received from the employees belonging to \he. 
Scheduled Caste and Scheduled Tribe communities are looked int.o, 
by him. 

Officer on Special Duty. Establishment (R) Railway Board, posted 
at Bombay and his organisation also examine and help in redressa1: 
of the grievances of the Scheduled Caste/Scheduled Tribe employees. 

4.2 In reply to a question the Member Staff, Ministry of Railways 
(Railway Board) informed the Committee during the course of oral 
evidence that during 1984-85, the Senior Personnel Officer and Chief 
Liaison Officer inspected 21 offices and the officer on special duty 
Bombay inspected 37 offices and found some complaints/irregu-
larities regarding promotion. seniority and harassment but no major 
or serious complaint came to notice. 

4.3 When the, Committee desired to know the fu11 details of the., 
complaints regarding the grievances of SCs/STs, the Member Stall. 
Ministry of Railways (Railway Board) stated during evidence th;}t 
during the period 1-4-85 to 31-3-86,1184 complaints were received 011 
Western Railway, out of which 972 were disposed of. Out of the 
complaints still pending, 39 are related to transfer, 150 about promo-
tions and 23 about seniority. 

4.4 In reply to a question the witness stated that no case against 
reservation policy in promotion for SC/ST emplovees of Wcstenr 
Railway was pending in Supreme Court. Five cases were pending 
in Higb Court and two cases in Central Administrative Tribunal. In' 
all seven cases were pending in courts. 

4.5 Asked about the disposal of grievances, the Committee hall' 
been informed in a note that out of 972 complaints received fraaa 
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8C/ST Emplwees, which were diaposed of during 1985-86, 388 were 
.Gecided in tavour of employees and IWMo against. 

4.6 In regard to the nature ot complaints received from SCIST 
employees, the Committee have been informed in a note that the 
complaints normally pertained to promotion. seniority, harassment 
by superiors, non-observation of rosters, transfers, allotment of 
quarters and of miscellaneous type. 

4.7 The Committee are concerned to note that out of 1184 comp-
laints received from SC/ST employes during a year (1-4-85 to 31-3-86) 
only 972 were disposed of. Further, out of these 972 only 388. i.e. 
39.P per cent complaints were decided in favour of SC/ST employee! 
and 584 i.e. 60.1 per cent complaints were decided against SClST 
employees. This is a dish'Ibing factor and needs to be looked into. 

In the opmion of tbe Committee 212 cases pending disposal at the 
end of the year 1985-86 is on the higb side and calls for gearing up of 
the whole machinery responsible for looking after the interests of 
SC/ST. The Committee further note that out of 212 cales. 150 relate 
to promotions and 23 about .niority. The Committee feel that IIlnee' 
these cases bave a bearing on the career and future prospect, of tbe 
persons concelrned, tbey should be decided without further delay as 
justice delayed is justice denied. 

4.8 The Committee bave been informed tbat "during 1984-85, the 
Senior Personnel Oftlcer and Chielf Reservation Officer inspet'ted Z1 
om~es and the officer in "Special Duty, Bombay, inspected 37 olllees 
Dnd found some complaints/irregularities regarding promotion, 
seniority and barassment but no major or serious complaint came to 
notice". 

Tbe Committee are perturbed to note that Western Railway do 
not consider complaints regarding promotion and seniority as serious 
complaints and treat them as of minor importance. 

The Committee need hardly stress that aU such complaint. from 
Scheduled Caste and Scbeduled Tribe employees particularly those 
having bearing on promotion and service prospect should be liven 
due care and attention and should be processed and disposed of IYm-
pathetically within tbe sbortest possible time to ~reate confidence 
among SC/ST employees and to instil in them tbe feeling that thei! 
intereats are looked after well. 

4.1 The Committee further reeoDllDend that grievances Berister 
Ihoald at least be cheeked quarterly by. the IJaison OIlc:erIScDlor 
Personnel OIlcer ani abo by the Bead of DivlIioD COIlcemeci d~ 
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the eCMll'8e of their 'lISpetti .. to euare prompt ~.f ....... 
laiDtslrepreMntations receivecI from SC/fn employ .. ancl Q1Iart .... 
I, reports submitted to the! Headquarters of Western Rallway and 
also to the Mbaiatry of Railways (BaUway Board) for theb- informa-
tlOD. 

B. App1'enti.ceship Tra.i1tilng Scheme 

.. 10 In a note submitted by the Ministry of Railways (Railway 
Board) the Committee have been informed as under: 

"The duration of tralDing in each Branch varies from trade 
to trade and it is generally from two to four years. The 
training period for the different Trades are as under: 

Trades 

(A> I'redIIotI Mtlllaini"l Tr~de, OrD. 

<a> Tool and Die Maker etc .• 

(B) """"""'" ThuIII OroIloP' 
(1) Instrument . M"cbanic 010. 

(C) Rifrtlfrtltlon tIIlIl Air Co"dliJonlng TraM, OrolJl, 

(1) R.efriaeration &; Air-Conditioned MochanIc etc. 
(D) MtdtanJu (Work.,,) 'TradI Oro., 

(1) Mechanic (DieIel) 

(2) Boner Attendants etc. . 

(B)"'W1n8 'I'ratk, GrollPl 

(1) Compositor Hand 

(l) Uno Operator • 
(3) Monocaster ftc. 

(4) MoDo Operator 

Period or Tralnln, 

• 3 years 

3 year. 

3 yoan 

3yem 

,yean 
3 yean 

3youa 

3)'0lIl 

4.11 As regards reservation in ApprentIceship Training Scheme, 
the Committee have been informed that reservation for Scheduled 
cUtes and Scheduled Tribes is porovided BI per the ratio provided tn 
the apprenticeship Act. 

4.12 In a written note submitted to the Committee it has been 
stated that the total ~umber of apprentices taken under the Appren-
tices Act In the ftl+)us branches durln'g each of the Jast 3 years and 
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the aamber of ScbM1W CuteJScJaecluled TrIbe 8IDDDI tbem ill 
at wader: 

No. or AppreD- ScbeduIed Scbedulod 
ticaI,*- .... c.. Tribe 
d« AppreatJoe 

Ac&. 

145 16 17 

128 8 1J 

K 20 , 
4.13 On being asked by the Committee the reasons for takiDg 

only 8 Scheduled Caste Apprentices out of the total 128 in 1984. the 
Ministry of Railways (Railway Boara) have stated in a written note 
furnished to the Committee as under:-

"Applications for imparting training under Apprentices Act 
'are invited through loal nO,tificatioJl8. The number 
selected for training depends on the total number of 
applications. In 1984, 18 Scheduled Caste candidate were 
placed on the panel, only 8 joined training, others did 
not tum up." 

4.14: In a note submitted by the Ministry of Railways (Raflw.,.. 
Board) the Committee have, been informed that the apprentices, who 
have completed the training are oftered appointment in the Railways. 
However, it has not been possible 00 absorb all the trainees. The 
a.umber Of traJneee absorbed on Western Railway i. indicated 
below:- If 

7 

4 

1 

t 

4.15 When the Committee asked why no Scheduled CastefScbe-
duled Tribe trainee was absorbed during the year 1985 and .. hy no 
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Scheduled Tribe trainee wu· ablorbed during tbe last three yeuw. 
the Ministry. of. Railways (Railway Board) stated in a written note 
fumiabed to the Committee as under:-

"In 1985, no trainees have been absorbed including general 
candidates. As per the extent instructions, apprentices 
trained in the Apprentices Act are not required to be 
appointed in the Railway after completion of training. 
They have to apply along with others in response to noti-
fications for employment when issued. Those who apply 
are considered along with others for employment." 

'-II The Committee are distressed to note that out of 16, 8 and ZO 
Sc:heduleCl Caste apprentices' trained during 1983, 1984 and 1985 Tea· 
pectively, only 1 each was absorbed in Western Railway in 1983 and 
1184 and none was absorbed in 1985. The position in case of Sche-
duled Tribe apprentices is all the more disappointing as out of 17. 15 
and 9. Scheduled Tribes trained· during 1983,. 1984 and 1985, not • 
eingle Scheduled Tribe trainee was absorbed in Western Railway. 
The Committee desire that notifications for employment should be 
liven wide publicity so that more and more Scheduled Caste/Srhe-
duled Tribe apprentices trained under the Apprentices Act may apply 
for employment. The Committee hope that in future more SCs/STI 
would be taken and trained under the Apprenticeship Scheme. The 
Committee also recommend that all SC/ST trainees after their lIttr-
cessful training should be absorbed in Western Railway. They 
~hould also be given preference over other candidates while maIdn, 
selection for the posts for which they apply. 

C. HOUSing Facilities 

4.17 In a note furnished to the Committee, the Ministry of Rail-
ways (Railway Board) have stated that 10 per cent of the quarters 
in Type I and Type II and 5 per cent in Type III and Type IV in 
non-essential categories only are reserved for Scheduled Castel 
Scheduled Tribe employees, at stations where the number of quar-
ters is 50 or more. In respect of quarters in essential categories, DO. 
reservation In the matter of allotment has been provided for Sche-
duled Caste/Scheduled Tribe candidates. ' .. 

4.18 The Committee have been furnished with the following 
Statement showing the total number of quarters of each type and 
the number out of them allotted to Scherl.uled Castes and Scheduled 
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TJpe No.orQuar- . 8checIuIed ScbIduIId 
ten Cute Tribe 

V %S. 5 Nil 

IV 903 40 30 

m %S5 ZS 10 

II 26727 755 580 

4674' . 2052 1941 

".19 The Committee note that ill naped of quarten ID. _tid 
categories, no reservation in the matter of -allotment has been pro-
nded for Scheduled Caste/Scheduled Tribe candidates. The Com-
IUittee desire that in the aUotment of quarters in essential categories 
SCiST employees of this category should be eiven preference . 

.. 20 From the data furnished. to the Committee, the ColDJIdtue 
note that out of 26m Type U quarters, only 755 quarten have beeD. 
allotted to SCs and 580 to STs: and out of a total of 46745 t)'pe I 
quartena only !O52 have been allotted to SCs and 1M1 to STs whicb 
come approximatel7 to 5 per cent alid 8 per cent, reapectively. Thua, 
the prescribed rMel'Vation quota of 10 per cent for SC/ST iD cue of 
Type I and Type n quarters has not bee. faIftI1ed. The. CGanatttee 
deslrecl. that the ahortfaU ID. tbe a110tmellt of Type I and D q1llll1en 

l should be made up and in future the prescribed pereeatageof ........ 
vadon for SCs/STs in aU aUotment of quarters auld be ItrId17 
.dh.f.ld to. 
D. Petty Contr4Ct.9 

4.21 In a note submitted to the Committee, the Miniltry of Rail-
way. (Railway Board) have stated as follows:-

"The number of cateringlvendtng contracts for stallsltrollies 
on the Western RaUway is 1643 out of which 133 caterlnel 
vending contracts are held by persons belonging to 
Scheduled Castes I Scheduled Tribes. As per procedure for 
awarding the contraets, the vacancies are advertt.ed 
through the Press or by pasting Notice on the noUce 
boards depending on the importance of the contracts and 
stations etc. A committee consisting of 3 Senior Scale 
OffiCers scrutinises the applications and contract is award-
ed to the person found suitable for the same bavin, 
re,ard to hIa exper18DCe' and financial JtabWty etc." 
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4.22 When asked about the criterion for selection of o1BeeNtor 

CODStituting such a Committee, the Ministry of Railways (Railway 
Board) in a note furnished to the Committee have stated. asunder:-

"The Committee is constituted on each Zonal Railway and the 
Division by GMlCCSjDRM. Though no criterion is laid 
down, one of the Members of the Committee is always 
drawn from the Commercial Department who is responsi-
ble for administering the contract ~d the other two 
members are from two other departments." 

4.23 In a written note submitted to the Committee it has been 
. stated that the aforesaid committee does not consist of any Scheduled 
Caste/Scheduled. Tribe Oftl.cer. .The Committee have also been 
informed that the normal period of petty vendinglcatering contracts 
ill 15 years. 

4.24 In a written note furnished to the Committee it has been 
etated that the co~tracts of StallslTrollies of 1/2 unit each are reserv-
ed for Scheduled Caste/Scheduled Tribe persons and applications in 
euch cues ate called for exclusively from candidates belonging to 
Scheduled Caste/Scheduled Tribe only. 

4.25 The Committee note tbat the number. of ~atering/vendJq 

contrads for stall/troUies on tbe Western Rallw:ay is 1M3 out 01 
whl~h 133 catering/vending contracts are held by persons belongmg 
to Seheduled Cute/Scheduled 'rrlbes. The Committee feel that all 
eannot be eon"dered a satisfactory position partieu1arly whtlb H til 
dalmed that Contrad of stalls/TroWes of 1/2-mdt eaeh are releTvetI 
for Scheduled CastefSeheduled Tribe pel'llODS and applkatlons fa 
IUrh eases are c:alieid for exclusively from ~andidates belOllllhl te 
Scheduled Caste/Scheduled Tribe only. ' 

The Committee note that it hal been provided in the 'Broc:bure-
on Reservations for Scheduled Castes and ~heduled Tribes in Rall-
way Services' that at last 10 per cent of employees of vendine and 
caterinc. eontractors should beloag to Scheduled' Castes Scbeduled 
TriMs. . 

Prom the Statlstles furnisbed to tbe Committee. they have an ap-
prehension that even 10 p. cent quota is not being observed. Th .. ' 
Committee recommend that Western Railway authorities should Jm. 
plement the aforesaid orden metieu]ously in letter and spirit OD 
the Western Railway. 
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Reference 
to Para 
Number in 
the Report 
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1.11 
& 

1.12 

Summary Of conclusions/ 
Recommendations 

a 
The Committee have been informed that 

there are twenty-eight categoriea of posta in the 
Western Railway to which reservation orden do 
not apply 8a these are tenure posts and are filled 
up by drafting employees from different depart-
ments and cadretl. The Committee have further 
been Inform~ that out of 68 posts of Instruc-
tors there are 4 po8ts for Scheduled Caste which 
is 6 per cent of the total pom. Out of 23 poRe 
of Lecturers. ~re iI only one post for Scheduled 
Cute which COmM 10 4 per cent. Similarly, out 
of 33· posts Of Vigilance and Enquiry Inapectorl 
only 22 have actually been ftlled and out of them. 
only 2 posts are for Scheduled C~ which 
comes to 9 per cent. As reiards the ahare ot 
Scheduled Tribes, it is nfl in all these categories 
of posts. 

The Committee are distressed to note' that the 
Reservation Rules have not.1teen made applicable 
to as many as 28 categories of posts in Western 
Railway including Instructors, Lecturers and Vigi-
lance InspectorS; being tenure posta. The Com-
mittee have been infonned that according to in-
structions faaued by Department of Personnel, 
reaervaUons do not apply to vacancies ftlled by 
trlUUlfer or deputation. The Committee see no 
reason why reservation orders should not apply 

--------------------_._-----
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1.13 
& 
1.14 
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to these posta. The Committee would like the 
Ministry of Railways (Railway Board) to review 
the whole policy of making reservation orders 
appUcable in toto to all the posts in consultation 
with the Department of Personnel and Adminia-
trative Reforms. 

The Committee are shocked to learn that there 
are only six per cent posts for Scheduled Castes 
among Instructors, four per cent posts among 

, Lecturers and nine per cent posts among Vigi-
lance Inspectors in Western Railway. The picture 
is still gloomier in case of Scheduled Tribes who 
have no representation at all in any of these 
posts. The Committee cannot but conclude from 
this that the instructions issued by the Depart-
ment of Personnel and Administrative Reforms 
in their O.M. No. 3601217/77 Est. (SCT) dated 21st 
January, 1978 which lays stress on the fair pro-
portion of such posts being filled. by employees 
belonging to Scheduled Castes and Scheduled 
Tribes have not been implemented by the Wes-
tern Railway in the spirit behibd them. 

The Committee, therefore, recommend that 
whUe requesting other Departments to sponsor 
candidates and selecting persons therefrom for 
posts to be fUled by deputation or transfer in the 
Railways. the instructions issued by the Depart-
ment of Personnel and Administrative Reforms 
in this regard should be strictly followed in letter 
and spirit. 

1.1S The Committee are constrained to note that 
& in 1986. out of a total of 121 officers reCommend-
1.16 ed for deputation from Western Railwav to 

other Departments including Foreign Assi~ent. 
only 6 belong to Scheduled Caste and one to 
Scheduled Tribe. Sfmilarlv in It85 out of 111 
omeera recommended, 6 belong to Scheduled 
Caste and 2 to Scheduled Tribe. The Committee' 
eannot but reach inescapable conclusion trom 
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these figures that the instructions on the subject. 
which lay stress that whenever a Ministry/De-
partment etc. proposes to depute the officers serv-
ing in or under them to posta in or under Ministry I 
Department etc., the adequate number of SC/ST 
employees should be considered along with other 
employees for such deputation, have not been 
implemented in letter and spirit. 

The Committee need hardly stress the necea-
sity of implementation of these instructions 
meticulously. The Committee recommend that 
the Western Railway should implement these 
instructions scrupulously and recommend more 
and more SC/ST for deputation to other Depart-
ments including Foreign Assignment. 

The Committee note that the Special Cell in 
the Ministry of Rail ways keeps a watch over the 
implementation of the Reservation orders for 
SCs I STs on the Railways by means of inspec-
tions conducted by the two Joint Directors along-
with the Inspectors of the various Railway es-
tablishments. 

The Committee also note that the Western 
Railway hold periodical meetings of the Liaison 
Officers at the Zonal Headquarter,; to discuss 
problems relating to maintenance and obser-
vance of rosters for the Scheduled CasteslSche-
duled Tribes. 

The Committee are of the view that while 
designating Liaison Oft1.cers and their periodi-
cally inspecting the units and reporting the 
progress is a step in the right direction, whal 
intact is needed is concerted action on the part 
of the Liaison OtBcers in Western Railway to 
ensure due compliance by the appointing au-
thorities with the orders and tnstructions pert-
afning to the reservation of vacancies In favour 

. ----------
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of Scheduled Castes and Scheduled Tribes and 
other benefits admissible to them. 

They should also ensure that anomalies and 
discrepancies which creep in the maintenance-
'Of rosters etc. are not allowed to stay for long 
but are detected and rectified quickly. 

The Committee further desire that there-
should be frequent meetings of the Liaison Offi-
cers at the Zonal Headquarters as well as Divi-
sional Headquarters to exchange notes anCi 
sort out various problems relating to upkeep of 
rosters and matters pertaining to the welfare 'Of 
Scheduled CasteslScheduled Tribes. 

As the Cell in the Railway Board has to look 
after a large number of Zonal Railway, the-
Committee desire that the present staff strength 
may be reviewed to ensure that the Cell is able-
to do justice to the enormous work involved in 
various 'Zonal Railways. The Committee have a 
feeling that the staff strength of the Cell needs 
augmentation at various level and the cell should 
be headed by a Director instead 'Of an Additional 
Director to give it more responsibility. 

The Committee trust that as per assurance 
given to them the Western Railway would send 
their officers to the tribal areas and the campus 
of the IITs and ITIs more frequently to get the 
required personnel for various workshops and 
thus wipe out the backlog of SCIST employees. 

The Committee note that the vacancies in 
Western Raflway were not notified over Televi-
sion for 'giving wide publicity. The Committee 
recommend that the serviCe of Doordarshan 
should also be utilised for giving wider publicity 
to vacancies for technical posts as per the assur-
ance gIven by the Secretary, Ministry of Railways 
(Railway Board) during evidence. 
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The Committee are cUs~ed to note that dur-
ing the financial year enditlI1985-86, the number 
of Scheduled Caste and Scheduled Tribe candi-
dates selected in recruitment and in the selection 
posts filled were far too short 'Of the prescribed 
quota both in Group 'C' and Group 'D' posta. The 
Committee recommend that concerted efforts 
should be made to fill up the prescribed quota 'Of 
Scheduled Castes and Scheduled Tcibes by taking 
necessary steps immediately. 

The Committee are unhappy to note that dur-
ing the three recruitment years i.e. 1983, 1984 
and 1985, no SqST candidate was appointed 
through the sports quota in Class III and IV posts. 
The Committee cannot but express their surprise 
and dismay that even in Class TV posts which are 
mainly filled by Scheduled Caste!Scheduled Tribe 
candidates, not a sigle SC/ST could qualify for 
appointment through the sports quota. 

The Committee desire that the policy for 
recruitment through Sports quota should be re-
viewed forthwith and ways and means devisp.d 
for inducting at least ten to fifteen per cent Sche-
duled Castes I Scheduled Tribes employees in the 
Western Railway through' sports quota. 

The Committee note that in case the Railway 
Recruitment Board is unable to recruit and 
recommend' requisite number of Scheduled 

. Castes and Scheduled TribPs against the indent 
plBced by Western Railway for reserved vacan-
cies for class III posts, the General Manager, 
Westem Railway can exercise his special 
powers to make recruitment of Scheduled 
Castes and Scheduled Tribes from the open 
marbt to wipe out the shortfalls. The Com-
mittee are, however, concerned to note that the 
time taken for such recruitment varies from 12 
months to 25 months which is too much. 

---------- ._-------
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The Committee recommend that the General 
Manager, Western Railway, should exercise his 
special powers for recruitment and set the pro-
cess for selection of Scheduled. Caste/Scheduled 
Tribes candidates in motion immediately after 
receipt of intimation from the Railway Recruit-
ment Board about their inability to sponsor or 
recommend the requisite number of Scheduled 
Caste'!Scheduled Tribe candidates to fill up the 
reserved vacancies so as to minimise the time 
lag recruitment and· safeiUard the interests of 
Scheduled Caste/Soheduled Tribe persons as far 
as possible. 

The Committee are surprised to note that in 
1983 not a single Sch~u1ed Tribe candidate was 
appointed in any of the five categories of posts 
'Viz. Apprentice, Mechanic, Pharmacist, Steno-
grapher, Staff Nurse and Midwife and in 1984 
not a single Scheduled Tribe was appointed in 
any of the six categories of posts viz. Appren-
tice, Pharmacist, Stenographer, Tracer, Midwife 
and Typist under the spec·ial powerS of General 
Manager, Western Railway, in spite of a large 
shortfall of 1620 Scheduled Tribes in category 
'C' posts under which all aforementioned posts 
fall. The COQUllittee would like to be infonned 
of the precise reasons for not appointing Sche-
duled Tribes for these posts under the Special 
Powers of General Manager. The Committee 
recommend that ill future the General Manager 
should exercise his special powers Uberally to 
make recruitment of Scheduled Castes/Sche-
duled Tribes from open market to wipe out the 
shortfalls. 

The Committee also note that a large propor-
tion of SCs/STs recommended for appointment 
under special powers of General Manager did 
not join Western Railway. The Committee 
would like the Western. Railway authorities to 
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find out the precise reasons therefor and inform 
the Conu:pittee ac:cordingly. If the time taken 
In completing the recruitmen~rocess is too long 
due to which the candidates who apply for the 
po8ts in Railways get employment in the mean-
time elsewhe:e, the Railway· Ministry should 
look into this aspect in depth and take suitable 
remedial measures immediately and inform the 
Committee of the action taken. 

The Committee note that in the matter of 
engagement of casual labour no roster is requir-
ed to be maintained but at the time of making 
recruitment the concerned authorities are re-
quired to ensure adequate intake of Scheduled 
Castes and Scheduled Tribes as per percentage 
prescribed i.e. 11 per cent and 14 per cent res-
pectively so that there is no difficulty at the time 
of their regular employment according to the 
quota reserved for them. 

The Committee also note that recruitment to 
Class IV service is made by screening available 
casual labourers/substitutes ill the Western 
Railway and if requisite number of Scheduled 
Caste and Scheduled Tribe casual labourers/ 
substitutes is not available to fill the vacancies 
reserved for them, recruitment is made from the 
open market. 

The Committee have been informed that as on 
1-3-1986, on the Western Railway out of 21750 
casual labourers, 1804 are . Scheduled. Castes i.e. 
8.29 per cent anI 1439 are Scheduled Tribes i.e. 
8.61 per cent. It shows that at the time of 
engagement of ~ labour proper care has 
110t been taken to I ensure adequate intake of 
Scheduled Castes and Scheduled Tribes as per 
percentage prescribed. The Committee there-
fore, recommend that in future earnest efforts 
should be made by Western Railway to engage 
at least 11 per cent Scheduled Caste and 14 per 
cent Scheduled Tribe casual labourers so that 
at the time of screening the casual labou.rers 
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for filling Class IV posts against regular va-
cancies, there is no dearth of SC/ST candidates 
from amongst the casual labourers. The Com-
mittee also recommend that while regularising 
the casual labourers as Class TV staff, the short-
fall in their intake should be made good by re-
cruiting SC/ST candidates from the open mar-
ket. 

The Committee that the authorities concerned 
should induct one Scheduled Caste/Scheduled 
Tribe officer of equivalent rank in the screen-
ing committee to safeguard the interests of 
-Scheduled Castes and Scheduled Tribes. 

The Committee note that recruit~nt for 
Class III posts including those reserved for 
Scheduled Castes and Scheduled Tribes for the 
Western Railway is made by the Railway Re-
cruitment Boards (RRB). They also note that 
although RRB have no power to relax minimum 
qualifications prescribed for such posts, they 
have full discretion to recommend SC/ST can-
didates who may obtain lower place in the 
merit list without detriment to the minimum 
standards of e.fficiency in the Administration. 
The Committee recommend that the Railway 
Recruitment Boards should exercise their dis-
cretion more often though judiciously, to im-
prove the intake of SC/ST candidates in Class 
III posts, to the maximum extent possible. 

The Committee are distressed to note that at 
present none of the members of the Railway 
Recruitment Board, Bombay Central, belongs to 
the reserved community. The Committee re-
commend that atIeast one SC/ST member 
should be appointed in each of the Railway Re-
cruitment Boards of the Western Railway. 

The Committee have been informed that the 
time lag between the issue of advertisement by 
the Railway Recruitment Board and the final 
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recruitment varies from about six montha to 
ODe year and in non-poplJlar technical eategortM 
like Clerks and Stenograpbers etc. where the 
.number of IC8J1didates inVlolved is large, time 
lag is more tlwl a year. 

The Committee, therefore, recommend that 
Railway Recruitment Boards should (I) make 
recruitment to non-technical categories annually 
on a progr&mme basis without wahlng for actual 
indents f\'om the Railway (U) computerise re-
cruitment work and (W) aug'llent the statr 
strength Cof the Railway Rf'{'rultment Boards 
with a view to reducing such time lag. 

The Committee desire that the Railway Re-
cruitment Board and other recruitment 
authorities in the Western Railway should 
inform the Employment Exchanges, the reasons, 
for rejection of Scheduled Caste and Scheduled 
Tribe candidates sponsored by them to lUI the 
reserved posts so as to enable them to gear up 
their own machinery to sponsor the right type 
of candidates in future. 

The Committee further recommend that Rail-
way Recruitment Boards, Western Railway 
should devise some suitable method to inform 
the SC/ST candidates the reasons for their 
rejection in interview 80 a8 to enable them to 
Improve upon their performance and qualify in 
subsequent interviews. 

The Committee are happy tu note the various 
concessions/relaxations granted to Scheduled 
Castes and Scheduled Tribes while making re-
cruitments to Class 111 services in the Western 
Railway. The Committee have no doubt that 
if the Western Railway authorities implement 
these concessions/relaxations both in letter and 
spirit, a good number of Scbeduled Caste and 
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Scheduled Tribe candidates would be available for 
recruitment against the reserved vacancies in 
various categories. However, the Committee do 
not see any reason as to why no relaxation of 
marks is allowed for Scheduled Caste and Sche-
duled Tribe -employees for being empanelled for 
posts in safety categories. 

The Committee recommend that relaxation of 
marks should be allowed to SC/ST employees 
for being empanelled for the posts in safety 
categories also. 

The Committee note that the Western Railway 
authorities while inspecting Roster Registers 
maintained at various levels in that Railway had 
detected various discrepancies such as that they 
did not indicate the category of post and its scale 
of pay, the year of recruitment, summary of 
vacancies filled up during the year and the short-
falls of the year etc., the Personnel Officer did 
not sign the Register at appropriate place in the 
Roster Register. 

The Committee need hardly stress that Rosters 
are the kingpins on which the whole system of 
implementation of reservation orders-rests. The 
Rosters should therefore be properly maintaineO. 
and their checking by the prescribed authorities 
at regular intervals should be ensured and cer-
tificates in token of checks made should also be 
recorded thereon. Discrepancies notlced during 
the inspection of rosters should be rectified im-
mediately and brought to the notice of the head Of 
Department The Committee feel necessary guide-
lineslinstructions should be issued for the benefit 
of those who are responsible for maintenance of 
rosters. . 

The Committee also recommend that the 
Liaison Oftlcers and the stat! working under him 
-------_._. ---_._. 
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should be trained regardini the maintenance and 
inspection of rosters. If discrepancies are found 
during the inspection of rosters action should be 
taken against the otftcers responsible therefor. 

Deleted 

From the figures furnished to them, the Com-
mittee are perturbed to note that in 1984 and 
1985 the percentage of Scheduled Cute emplo-
yees promoted has deo.reased considerably as 
compared to year 1983, both in class III and 
class IV categories i. e. as against the percentage 
of 15.85 for class III and 17.40 for Class IV in 
1983, it has come down to 12.81 and 11.6 in 1~ 
and 11.99 and 13.8 in 1985 respectively. Simi-
larly among Scheduled Tribes the percenta'ges 
have come down to 5.41 in class III and 5,65 in 
class IV in 1984 and 5.8 in class III and 6.55 in 
class IV in 1985 as agaiilst 8.56 and 7.85 respec-
tively in 1983. Thus, there is staggering short-
fall both in class III and IV categories in Western 
Railway. 

The Committee, therefore, recommend that the 
policy for promotion should be reviewed and 
made liberal so that more promotional avenues 
are open for SClST employees in Western RaU-
ways particularly in claSs 01 and IV categories. 
Special efforts like pre-promotion coaching cIaaes 
for SC, ST should also be made to wipe out the 
shortfall in class m and IV categories, as early as 
possible. 

The Committee also suggest that if requisite 
number or Scheduled Caste and Scheduled Tribe 
candidates are not available for Pl'OmotionaI va-
cancies, then the best among the failures who 
have secured upto 5 per cent less than the requir-
ed marks may be promoted against the quota re-
served for them, both In safety and non-satety 
categories for a period of sir months on tJd-hoc --------
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basis. If during this period their performance 
is found to be satisfactory, they may be regula-
ri8ecl. Otherwise thefr services may be exte~ded 
for a further periOd 'Of six months to enable 
them to improve upon their performance. 

The Committee are unhappy to note that in 
Western Railway a large number of vacancies 
have been derese.rved during the last three years 
depriving employment to a large number of BC I 
ST. In safety posts (class III) in the year 1983-84, 
79 vacancies of 'Schecluled Caste and 62 gfSche· 
duled Tribe, in 1984-85, 68 vacancies of Schedul-
ed Caste and 72 of Scheduled Tribe and in 1985-
86, 116 vacancies 'Of S~heduled Caste and 87 of 
Scheduled Tribe have been dereserved. In the 
case of non-safety posts (class JII) also in 1983-84, 
56 vacancies of Scheduled Caste and 70 of Sche-
duled Tribes, In 1984-85, 30 vacancies of Sche-
duled Castes and 37 of Scheduled 'rribes, and in 
1985-86, 29 vacancies of Scheduled Calltes and 45 
for Scheduled Tribes were dereserved. 

The Committee are surprised to note that even 
in the case of n'On-safety (class IV) posts in 1983-
84, 2 vacancies of Scheduled Castes and 2 of Sche-
duled Tribes; and in 1984-85. 7 vacancies of 
S~heduled Castes and 4 vacancies of Scheduled 
Tribes were dereserve1:1. Thus. the Committee 
observe that quite a -large number of vacancies 
have been de reserved in various grades during 
the last three years depriving employment to 
many a Scheduled Caste I Scheduled Tribe candi-
dates. -

The Committee are a'l a principle. opposed to 
dereservations, They, however, feel that dere-
servation should be resorted to only when it be-
comes absolutely necessary and all efforts in-
cluding special recruitment to locate suitable SCI 
ST candidates havefafled. 

---------------------
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The Committee note that in 1983, 21 Sche-
duled Castes were appointed against the carry 
forward reserved vacancies for Scheduled Tribes 
while during the lut three years in 1983, 19M 
and 1985, no Scheduled Tribe was appointed 
against the carried forward reserved vacancies ~r 
Scheduled Castes. The Committee also note 
that in 1984 and 1985 there was no exchange of 
carried forward reserved vacancies £Or Schedul-
ed Castes and Vice-verBa. 

The Committee feel that ordinarily vacancies 
reserved fo~' Scheduled Castes and Scheduled 
Tribes should be fined in by the candidates be-
longing to the respective communities only so 
that the need to fill in the vacancies reserved for 
Scheduled Castes by Scheduled Tribes and vice 
versa at the end of third year of the carry for-
ward of vacancies is obviated. The Committee 
would, therefore, request that all possible efforts 
should be made by the Western Railway autho-
rities to find St'!heduled Caste and Scheduled 
Tribe candidates for the posts rt!served for them. 
If, however, such candidates are nClt available to 
fill all the reserved· posts, then the exchange of 
vacancie~ should be resorted to in the very first 
year or in the second year SO that in the even-
tuality of not getting a suitable SCIST candidate 
in the third year, the reserved vacancy may not 
lapse. 

The Committee note that the reservation quotas 
_have not been fulfilled in the Western Railway, 
and there is shortfall in almost all categories of 
posts. In category 'B', shortfall is 0.5 per cent 
in the case of SCs and 3.7 per cent in the case of 
STs. In category 'C' shortfall 111 1.6 per cent for 
SCs and 1.7 per cent for STs. 

The Western Railway have assured the Com-
mittee during evidence that they have started a 



70 ------------ ..... - --... _--------
1 2 3 -------_._------ ..... _.-

27 

28 

3.14A 

3.15 
& 

3.16 

special drive to complete the shortages within 
six months. The Committee need hardly em-
phasise that there is imperative need to strictly 
follow the reservation orders 1'10 that all the re-
served vacancies for SCslSTs are actually filled 
in by them. The Committee hope that the 
Western Railway would wipe out the shortfalls 
wiihin six months as per their assurance given 
to the Committee. The Committee would also 
like to be apprised of the result.s achieved as a 
result of special drive launched by the Western 
Railway to wipe out the shortfalls. 

The Committee note with unpleasant surprise 
that no special recruitment of SCjST was made 
by any of the Western Railway Recruitment 
Boards during the last three years. The Com-
mittee would like that the Railway Recruitment 
Boards of Western Railway should also make 
speCial re('ruitment of Scheduled CasteslSche-
duled Tribes candidate to wipe out the shortfall 
briskly. 

The Committee regret to note that due to 
various cou.rt decisions, reservation for Sche-
duled Castes and Scheduled Tribes in Western 
Railway were restricted to 15 per cent and 7! 
per cent respectively and no crash programme 
could be launched for recruitment of SCIST 
against the shortfall quota. 

The Committee feel that scrST candi-
dates heve been subjected to great injustice and 
have bee.n deprived of employment opportunities 
by such restriction as according to a Supreme 
Courts' decision fifty' per cent posts can be filled 
up in any recruitment by SCIST candidates 
against the reservation quota. 

'nle Committee, therefore, recommend that if 
• number of reserved vacancies life not ftlled for 
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a period ot two years, special drive fur recruit· 
ment, particularly in 'C' and 'D' categories, which 
are teeder cadrs, should invariably be launched 
to fill up the backlog of reserved vacancies. 

The Committee suggest that in the Personnel 
Department there should be at least one or two 
Scheduled Caste/Scheduled Tribe higher level 
officers to instil greater confidence amongst SCI 
ST employees in Western Railway. 

The Committee regret to note that there are no 
special training centres fo rgiving in-service 
training to SC/8T employees. The Committee feel 
that special training centres for aiving in-serviCE! 
training especially for those Scheduled Castel 
Scheduled Tribe employees who have been pro-
moted under the scheme of "best among the fai-
lures" by lowering the standards should be ini-
tiated on a regular basis. The Committee believe 
that it will instil confidence among them and 
bring them upto the required standard of effici-
ency. 

The Committee note that in hl83, out of 214 
officers only 19 SCs and 4 STs: in 1984 out of 235 
officers only 19 SCs and 4 STs and in 1985 out of 
284 officers only 18 SCs and 6 STs were given op· 
portunities for attending Institutional training/ 
seminars/symposia/conferences etc. The Com-
mittee feel that SC/ST omcers have not been 
given due representation to avail of these oppor-
tunities. The Committee would like to emphasise 
and recommend that in future at least ten per 
cent Scheduled Caste and five per cent Scheduled 
Tribe out of the total number of I)fficers selected 
should be allOWed to avail of such opportunities 
for attendin'g institutional training/seminars/synl-
posia etc. It will go a long way to instil a feel-
ing of se1l-confldence among them and a]so to 
broaden their outlook. 

-----------
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The Committee note that the Ministry of 
Railways (Railway Board) analyse on receipt 
from the Western Railway yearly statements 
showing the progress made in the intake of Sche-
duled Castes and Scheduled Tribefl against vacan-
cies reserved for them in recruitment and promo-
tional categories and half yearly statement of 
Receipt and Disposal of Complaints from Sche-
duled Castel Scheduled Tribe employees, quarter-
ly, statement of supersession of Scheduled Castes 
and Scheduled Tribes to promotion and non-selec· 
tion posts. The Committee have further been 
informed that as a result of analysis Ministry 
of Railways (Railway Board) has ordered only 
recently a special drive to clear the backI'Og 
within six months. The Committee do hope that 
within o;ix months all the backll)~ would be 
cleared. The Committee ccnsider the proper 
compilation of returns and th~ir timely submis-
sion to the Ministry of Railways (Railway 
Board) very importabt, as these returns· are th.:! 
only mechanism by which the proper implemen-
tation of the Reservation Orders in favour of 
Scheduled Castes and Scheduled Tribes can be 
watched. The Committee, therefore, emphasise 
that there should be no laxity in the proper com-
pilation and timely submission of the returns by 
the Western Railway. The Committee also hope 
that the Ministry of Railways (Railway Board) 
will continue to make a thorough and analytica] 
study of these statements and take prompt and 
effective measures to remove the deficiencies 
noticed for proper implementation of reservation 
orders. 

The Committee are concerned t'O note that out 
of 1184 complaints. received from SC/ST emplo-
yees during a year (1-4-85 to 31-3-86) only 972 
were disposed of. Further, out of these 9'72 only 
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388 i.e. 39.9 per cent complaints were decided in 
favour of SC/ST employees and 584 i.e. 60.1 pet 
cent complaints were decided against SCIST 
employees. This is a disturbing factor and needs 
to be looked into. 

In the opinion of the Committee 212 cases pen-
ding disposal at the end of the year 1985-86 is en 
the high side and calls for 'gearing up of the 
whole machinery responsible for lOOking after 
the interests of SC/ST. The Committee furtht"l, 
note that out of 212 cases, 150 relate to promotions 
and 23 about seniority. The Committee fed 
that since these cases have a bearing on the 
career and future prospects of the persons con· 
cerned, they shOUld be decided without further 
delay as justice delayed is justice denied. 

The Committee have been informed that "during 
1984-85, the Senior Personnel Offtcer and Chief 
Reservation Officer inspected 21 offices and the 
officer in Special Duty, Bombay, inspected 37 
offices and found some complaints/irregularities 
regarding promotion, seniority and hara"lsment 
but no major or serious complaint carr.e to 
notice." 

The Committee are perturbed to note that 
Western Railway do not consider complaints reo 
garding promotion and seniority as !'eriou'l com. 
plaints and treat them as of minor i'llportance. 

The Committee need hardly stress that all such 
complaints from Scheduled Cnste and Scheduled 
Tribe employees partfcularlly thOle . having 
bearing nn promotion and service pro!pect shOUld 
be given due care an~ of attention and should be 
processed and diipo&ed of sympathetically with. 
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in the shortest possible time to create confidence 
amon'g SC/ST employees and to instil in them 
the feeling that their interests are looked after 
wen. 

The Committee further recommend that gri-
evances Re'gister should at least be checked 
quarterly by the Liaison Officer/Senior Person-
nel Officer and also by the Head of Division 
concerned during the course of their inspection 
to ensure prompt disposal of complaints/re-
presentations received from SC/ST . employees 
and quarterly reports submitted to the Head-
quarters of Western Railway and also to the 
Ministry of Radlway§ (Railway Board) fur 
their information. . 

The Committee are distressed to note that out 
of 16, 8 and 20 Scheduled Caste apprentices 
trained during 1983, 1984 and 1985 respectively. 
only 1 each was absorbed in 1985. The pcsltion 
in case of Scheduled Tribe apprentices is all the 
more disappointing as out of 17, 15 and 9 Sche-
dul~d Tribes trained during 1983, 1984 and 19R5, 
not a single Scheduled Tribe trainee was abs~r­
bed in Western Railway. The Committee 
desire that notifications for E'mployment should 
be given wide pubilicity so that more and more 
Scheduled Caste/Schedul~ Tribe apprentices 
ma,yapply for employment under the Apprent. 
ices Act. The Committee hope that in future 
more Scheduled Castes/Scheduled Tribes would 
be taken and trained under the Appren'til"E'ship 
Scheme. The Committee aIRO recommend that 
all SC/ST trainees after their succes!lul training 
should be absorbed in Western RaUway. They 
should also be given preference over other 
candidates while making selection for the p,sts 
for which they apply. 
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The Committee note that in respect of quarters 
in essential categories, no reservation in the 
matter of allotment has been provided for Sche. 
duled Caste/Scheduled Tribe candidates. The 
Committee desire that in the allotment of quar-
ters in essential categories, SC/ST employees of 
this category should be given preference. 

From the data furnished to the Committee, the 
Committee note that out of 26727 Type II quar-
ters, only 755 quarters have been allotted to SCs 
and 58() to STs; and out of a total 46745 Type I 

. quarters only 2052 have been allotted to SCa 
and 1941 to STs which come approximately to 
5 per cent and 8 per cent respectively. Thus, the 
prescribed reservation quota of 10% fo! SC/ST 
in case of Type I and Type II quarters has nut 
been fulfilled. The Committee desire that the 
shortfall 1n the allotment of Type I and II quar-
ters shuuld be made up and in future the prf's-
cribed percentage of reservation for SCISTs in 
allotment of quarters shoul~ be sttictly adhered 
to. 

The Committee note that the number of cater-
ing/vending contracts for stall/trollies on the 
We'ltern Railway is 1543 out of which 133 cater-
ing/vending C'Ontracts are held by persons be-
longing to Scheduled Caste/Scheduled Tribes. 
The Committee feel that this cannot be consider-
ed a satisfactory position particularly when it is 
claimed that Contract of stalls/Trollies of 1/2-
unit each are Il' -;~rved fo~ Scheduled Castel 
Scheduled Tribe persons and applications in such 
cases are called for exclusively from candidates 
belonging to Scheduled Caste/Scheduled Tlibe 
only . 

The Committee note that it has been provided 
in the 'Brochure on Reservations for Scbeduled 
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Castes and Scheduled Tribes in Railway Servi-
ces' that at least 10 percent of employees d 
vending Rod catering contractors should belong 
to Scheduled Castes and Scheduled Tribes. 

From thE' statistics furnished to the Com· 
mittee, they have an apprehension that even 10 
per cent quota is not being observed. The Com-
mittee recommend that Western Railway autho-
r:ties should implement the aforesaid orders mp.-
ticuI-ously in letter and spirit on the Western 
Railway. 

MGIPMRND-543 L8-30-6-87-850. 
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